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Rates for manganase ore for expors

Distance in Kms. Present tariff Concessional Percentage  Concessional Percentage

rate inclusive

rates in
of surcharge force upto involved in

reduction  rates to be reduction in.

effective  volvedin co -

3I-12-1962 col. 3 com- from I-4-63* § compared

(extended  pared to to col. 2
up to col. 2
31-3-63)

(Per tonne) (Per tonne) (Per cent) (Per tonne) (Per cent)

2 3 4 L

Rs. nP. Rs, nP. Rs. nP,
100 . 9 24 780 ;] 8- 80 5
200 . 13- 55 II'90 12 1290 [
300 17°33 I4°00 19 15°00 13
400 . 2100 14700 23 16:00 24 l
Soo . 2457 I400 43 17°20 30
6oo . 27-62 14°'00 49 18-90 32
700 . 30-66 14° 10 5 30° 40 33
800 . 3381 1560 % 2170 36
900 . 36-44 16° 8% (7 23°30 36
1000 v 38:96 18-08 L7} 24-60 37

*The general surcharge proposed to be levied from 1-4-63 will not be levied in the
case of export manganese ore for which the concessional rates will apply without any further

addition.

THE BUDGET (RAILWAYS), 1963-64

Serr K. SANTHANAM (Madras):
Mr. Chairman, I rise to welcome the
Rajlway Budget. I may perhaps
begin with the latest concessiong re-
garding exports just announced by
the Railway Minister. I am glad that
the Railways are doing their part in
promoting exports, but I would like
to make a suggestion to the Railway
Minister. For proper accounting I
think these concessions should be pro-
perly estimated and shown in the
Railway Budget. In fact it amounts
to a gift or a subsidy in favour of
the General Budget. Normally speak-

ing, all these subsidies should be given
by the Central Government and the
Railways should be treated as a pure-
ly business organisation, but proba-
bly trade agreements and G.A.T.T.
conditions may come in the way of a
formal subsidy and so these railway
concessions may be necessary. But in
any case it is essential that the coun-
try should know how much of this
subsidy is being given by the Rail-
ways year by year.

Sir, there are two ways of judg-
ing a Railway Budget. One is whether
the Railways have kept up the pace
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of progress and improved upon their
performance in the previous years.
That is the short-term way of )ook-
ing gt things. The other is whether
the Railways, ag they stand now, are
in a position to cope up with the
needs of a developing economy like
that of India. So far as the
short-term is concerned. I am sure
all the Members of the House will
agree that the Railwayg have done
well, both financially as well as in
theit physical performance.

On page 18 of the Explanatory
Memorandum there appears a short
statement of the traffic receipty gnd
expenses. We are particularly glad to
note that the operating ratio has come
down from 78 per cent. in 1961-62 to
an estimated 76.5 per cent. in the
Budget Estimates of 1963-64. Similar-
ly, if we look at the performance of
the Railways, we will find that with
reference to engine kilometreg as well
as loads of trains, and other parti-
culars, they are quite satisfactory,
and, therefore, the Railway Minister
i3 entitled to the congratulations of
the House on the working of the Rail-
ways during the current year, and
the fairly optimistic prospects he has
held forth for the next year.

He has made some changes in the
contributions to the Depreciation Fund,
While the Convention Committee had
recommended Rs. 70 crores, he has
decided to give Rs, 80 crores to the
Depreciation Fund. On merits 1 do
not think any one can object to this
additional contribution to the Depre-
ciation Fund. But there is one aspect
of it which I would like the Railway
Minister to consider. It is not quite
right that every five years a Conwven-
tion Committee should be set up and
its recommendations should be changed
year to year according to the judg-
ment of the Railway Minister. I think
a8 better way is to give up this idea
of a Convention Committee and put
the Depreciation Fund contributions
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on the b2s's of capital. It is ebvious
that €Very year, as we are pumping
in Rs. 150 crores more of capital in
getting all kinds of equipment, more
of depreciation should be charged.
And, therefore, there i3 no meaning
in having the same amount of contri-
bution to the Depreciation Fung for
five years together because then during
the five years, Rs, 750 crores of capita]
would have been added ang the or{~-
ginal contribution would not suffice.
Therefore, I suggest that the Depre-
ciation Fund should be put at a per-
centage of the total capital-at-charge,
I suggest that probably a percentage
of 4 may not be far Short of the
bBurden. Of course, this is much
higher than the old percentage on
capital. But we have tg remember
that half the capital is the capital cal-
culated at the 1939 prices, and so if

ey are revalued we will have to
multiply it by 3 or 4 and then add the
latest capital added during the last ten
years. Therefore, on the present cur-
rent rates a 4 per cent. contribution
to thé Depreciation Fund would be
reasonable, It will be automatically
growing andg, therefore, there may
not be any need for arbitrary decisions
from year to year,

Now, I may say a word about the
hew taxation of about Rs. 19 crores—
Rs. 2 crores on parcels and Rs. 17
crores on goods. It is obvious from
the speech of the Railway Minister
that these increases are not needed
by the financial position of the Rail-
ways but they are intended to help
the General Budget. I think there is
nothing wrong about it; there is no
reason why the entire burden should
be put only on excises or customs bor
income-tax. There is nothing particu.
larly wrong in the Rajlway Budget
bearing some burden. But I do not see
why he should have gone out of the
way by increasing the contribution ta
General Revenues from 4} per cent
to 44 per cent. In fact, the amount
could have been credited either in the
Depreciation Fund or in the Develop-
ment Fund and it would have come
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handy for the ways and means position
.of the General Budget. This raising
-vf the contribution from 4} per cent.
to 4} per cent. may be all right but
it may handicap the Railways in the
tuture. Therefore, these things should
be done with a little more care and
deliberation ang it should not be in
the gpirit of patronage or of genero-

gity.

Sir, as I have said, the performance
of the Railways for the current year
has been very good. But that dopes
not mean that there ls not myckh
scope for improvement. As a matter
of fact, one of the causes which has
enabled the Railway Minister to have

.a comparatively smooth time is the
reduction in the rate of growth of the
Indian economy. We find from his
booklet on the Review of the Perfor-
mance of the JIndian Government
Railways that the general index of the
agricultural production as a whole for
1961-62 i3 the same as that of 1960-

01 ;
[Te» DrruTy CBAIRMAN in the Chair)

If this production had increased, as it
ehould have, by 5 per cent., then pro-
bably he wouid have found some diffi~
culty about movement. Today the
position of the Railways is that it is
just managing, but it has not got that
margin which is necessary to cope
with sudden increases in production.
It is & very anomalous state of affairs
that the comfort of the Railways
should depend upon the stagnation of
the Indian economy. In fact, there

" should be sufficient margin to provide
for sudden spurts in agricultural pro-
duction or in industrial production,
ang it should be a primary objective
of the Railway Minister to create a
satisfactory margin of 13—20 per cent,
both for passenger and for goods tra-
ffic. Now, there ars many ways of
getting this margin, and 1 wish to
spend the rest of my time in giving
a few constructive suggestions.
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First of all, I would like some radi-
cal operational changes. It has been
shown that 40 per cent. of the entire
goods traffic carried by the Railways
i3 of coal. Now, the movement of
coal is very important and it is likely
that this percentage may even in-
crease in the future. Therefore, a
rationalisation of the coal movement i3
o? fundamental importance. I humbly
suggest, Madam, that all coal in India
should move only in train loads, There
should be no wagon loads at all. If
coal movement can be only by train
loads from the coal-pit to the consumer
then the capacity of the Railways to
move coal will be tangibly increased.
Movement by train load means that
there should be rationalised distri-
bution. In every State there should
be 10 or 13 centres where the coal
will be dumped. It will be taken by
train loads and from there it will be
distributed to the various consuming
places mainly by trucks. Therefore,
the entire coal should be bought at
the pit-heads and sent to these con-
suming centres by the National Coal
Development Corporation or the State
Trading Corporation or whatever
agency may be most suitable. There-
fore, there should be no question of
one wagon load going here, another
going there, transhipped and taken
out. All these cross movements will
be stopped. Algo, this movement of
coal by train loads will have the ad-
vantage that a return traffic also could
be properly organised. Therefore,
the movement of empties also will be
reduced. I have suggested this par-
ticularly for coal but in due course
such an arrangement may be very
advantageous for other bulky commo-
dities like steel and cement. There~
fore, I do suggest that this proposal
should be seriously considered by the
Railway Minister and the Railway
Board.

A second suggestion I wish to make
is that the time has come to abolish
the movement of smalls by goods train.
1 know that this smalls traffic is still
a valuable trafic. I do not want to
under-estimate it. But if separate cal-
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eulations are made about the cost,
including all kinds of ‘wastage of
‘wagons, transhipment, other charg-

Sert M. RUTHNASWAMY (LLad-
ras): What is smalls?

Sarr K. SANTHANAM: Those that
are less than wagon loads.

The movement of smalls by goods
train in the long run will become
more and more uneconomic. There-
fore, I suggest that all smalls should
move as parcels. We may have tio
create a new category of parcels by
having a tariff rate between the pre-
sent parcel rate and the present small
goods rate and let them wmove by
parcels. It will also enable the smalls
to be moved more quickly because the
people who consign smalls want these
things to move more urgently than
the people who indent in wagon loads.
Therefore, I do suggest that as g policy
they should take steps for the abo-
lition of movement of smalls by goods
train. That is to say, all goods traffic
should move ordinarily only in wagon
loads and for heavy traffic like coal
and steel as well as cement, you
should move them only by {rain loads.
This will mean such a great deal of
rationalisation of railway movements
that we shall be able to get the maxi-
mum benefit out of the minimum
wagons and minimum tractive pawer
of locomotives.

Again, I think the present railtvay
planning is not satisfactory. Railways,
and generally transport, should not be
treated as one of the items of plan-
ning. If a steel mill does not produce
the quantity of steel, we can import
it but you cannot import trangport
capacity. Therefore, transport plan-
ning must be treateq as entirely a
separate thing and the whole Plan
should not be for 5 years. It should
be for at least 15 or 20 years. It is
one thing to pay Rs. 150 crores a year
for every flve-year period but another
thing to say: ‘For 20 years I am going
to give you a lump sum of Rs. 3,000
crores, you plan on a 20-year basis.’

|
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Then everything can be planned much
more economically and much more
rationally. Therefore, I do suggest
that-at the end of the Third Plan, the
Railway Ministry should boldly ask
for a total of Rs. 3,000 crores for the
next four Plans and the entire railway
plan should be on a 20-year basis,
I this is done, many of the things
which are done half-heartedly today
can be done much better. It has been
recognised and it is the policy of the
Railway Ministry today to increase
track capacity by doubling and to in-
crease the operational capacity by die-
gelisation and electrification but today
these are done in patches and bits.
Now, we find that a few miles in one
place is doubled and then after 5 years
another patch is done and this goes
on., Similarly, we find the strange
phenomenon of electrification of single
track angd dieselisation of single track.
It is obvious from elementary econo-
mics that dieselisation of single track
may give some advantages for one or
two years; but in the long runm, die-
selisation or eleetrification of single
tracks is essentially an uneconomic
proposition and if you spend money
on it, then when you come to doubling
the entire expenditure will have to be
doubled. Therefore we want a long-
term view about these matters.

1056

One other matter is that every year
in the reviews vf performance, we are
told under present conditions the
metre gauge is wholly uneconomical.
It is evident from the figures that even
in such a Railway as the Southern
Railway, the metre gauge both for
passenger and for goods, i1s working at
a loss and this loss will go on increas-
ing year after year for the simple
reason thal one metre gauge locomo-
tive requires the same number of
reason that one metre gauge locomo-
tive anq one train will require the
same number of personnel, whether it
is M.G. or B.G. Therefore, I think
seme steps should be taken to convert
at least some of the main M.G. lines
into B.G. in order to put the entire
railway system on an economic basis.
For instance, I would suggest t}f't.
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from Madras to Trivandrum and from
Poona to Mysore the lines should be
doubled—these are more or less the
main lines so far as the South is con-
cerned and because they are M.G,,

e economy of South India is suffer-
ing—steps should be taken to convert
them into B.G. It cannot be done in
Gne year. It may take 10 or 15 years;
1t does not matter so long as the plan
fs taken in hand to convert them even
1f it is done in 20 years. The whole

uthern Railway system will become
one 'of the most economic systems in
the country in India instead of being
a drag, ag it is today. A long-term
view has 1tp be taken and I hope
"Sardar Swaran Singh will not be con-
tent with carrying on from year to
year but will leave his mark on the
railway system by carrying out long-
term improvements.

Then there are only two more re-
marks which I would like to make
before I end. Our railway is becom-
Ing capital-intensive. During the last
10 years the increase of track has
been only 2,000 km, but our capital
hag doubled. Whenever any institu-
tion becomes capital-intensive, the
personnel will automatically decrease.
I think this emergency offers a unique
opportunity to the Railways to re-
trench its personnel and hand them
over to the needs of Defence and other
Ministries. If they lose this opportu-
nity, they will not be able to do it
later. If you calculate the personnel
used in India for the same million
kms, of passenger or ton mile,
will find that we are using 3 persons
to 4 persons against one used in the
UK. or the USA. Our ambition
should be that the personnel here ope-
rating the railways should be in the
same proportion as in the advanced
countries. Of course, I do not want
the railwaymen to be thrown out of
work. I want them to be kept in theiy
jobs while the efficiency of the rail-
ways is increased. That is why, now,
when so many new personnel are
needed for all kinds of work for de-

you
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out superfluous people without re-
trenching them. Let them have g lien
on the Railways, and let them when
the time comes be retired from the
Railways and let them get their pen-
sion. I do not want a single railway-
man to be retrenched. At the same
time, will it not become ultimately un-
economic if it is to carry too much
personnel for too little work?

I greatly regret to find that the:
Railway Board reports—the two
volumes—have been condensed into
one volume and many valuable statis-
tics are not available to Members. I do
not know if they are available to the
railway staff. For fifty years the
Ministry and its officials have sat down
and considered what statistics ought
to be available to the public, for stu-
dents or economists or other railway
technicians. It is not right, from
any false sense of economy, for saving
Rs. 10,000 or Rs. 20,000, to practically
nullify the work so far done. I would
suggest that all the reports or the
statistical tables which were contain-
ed in the former volumes should be
given. I have tried to find out the
difference. Now, the information
withheld relates to detailed statistics
of the finances and working of the in-
dividual Railways. It refers to the de-
tailed statements relating to capital
and finances of the different Railways,
the equipment maintained on them,
the traffic handled, cost analyses of
working, transportation statistics re-
lating to utilisation of engines, wagons,
coaching stock, train mileage, density
'of traffic, repairs and maintenance,
fuel consumption, commodity statis-
tics, operating expenses by abstracts
and sub-heads, suburban traffic, value
of stores purchases, staff sta-
tistics, accidents  statistics, ete.
You will find that these are vital and
very important and they should be
available both for the critics and for
those who want to operate the rail-
ways., They are also wmecessary for
Members of Parliament as well a5 for
the railway officers. Therefore, 1 hope
no attempt will be made to save a

fenoce, thig is the opportunity to take | small amount of money by cutting
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down this information that should be
avajlable to the public. Thank you,
Madam,

Taeg DEPUTY CHAIRMAN: The
lunch recess will be cut down by half
an hour, Mr. Narasimham.

Sarr GANGA SHARAN SINHA
(Bihar): Shall we sit up to 1:30?

Tre DEPUTY CHAIRMAN: We will
reassemble at 2 P,

Sart K. L. NARASIMHAM <(An-
dhra Pradesh): Madam Deputy
Chairman, before 1 commence my re-
marks on the Railway Budget, I would
like to join the hon. Railway Minister
in congratulating all in the Railways,
people of all ranks on the splendid
response that they have made to the
call of the nation. Railwaymen not
only carried increased burden of
work during the emergency but also
made voluntary contributions from
their wages to the National Defence
Fund. They subscribed to various
defence savings schemes. In addition
to normal {raffic they carried the
emergency movements of men and
material for defence requirements,
without any interruption., It ig very
significant to note that on the North
East Frontier Railway the additional
transport performance has been of the

order of 65 per cent over the normal
transport,

The main features of the Budget
that has been presented to us are,
firstly, the imposing of new burdens
on the railway users sand secondly, the
Railways going beyond the recommen-
dationg of the Railway Convention
Committee of 1960 in financial adjust-
ments. The Railway Minister in the
name of strengthening the national
exchequer is taxing the railway users
by increasing the surcharge on freight
rates by 5 per cent. and the parcel
rates by 10 per cent. I humbly submit
that this present increase is unwarran-
ted. This morning the Railway Min-
ister has made a statement giving con-
cessions to traders who are really ex-
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norters. Even after considering this
concession that has been given I feel
that the surcharge imposed on the
railway users and the levy on the
parcels will hit hard the smail units.
My point is that the smaller units wiil
suffer. The smaller units require their
goods in time and they want their raw
materials when they are necessary sa
that they may be able to stand in the
market. But the imposition of further
taxes on these people in the form of
these surcharges will hit the smaller
units. Madam, 1 come from an area
where there are a number of small
units which have to get their mate-
rials from long distances. They wilt
now be at a disadvantage and I feel

this is an additional burden imposed
on them,

Now, let us examine the position
and see whether it is necessary now
to do this, For this we have to go into
the financial position of the Railways.
The finar.ciul position of the Railways,
if I may put it in one or two words,
is now better, The Railways are now
in a better position than before, though
there is scope for improvement, The
Railways’ net traffic receipts are in-
creasing year by year. To give a few
figures, in 1955-56 it was Rs. 581 crores
and in 1962-63 the figure is Rs. 119
crores. Even taking the figures of
grosg traffic receipts we find that with
the figure for 1950-51 as Rs, 100 crores,
that for 1961-62 is Rs. 190.3 crores
and for 1962-63 it is Rs. 209 crores.
With this picture of the finances of
the Railways there was no necessity
to impose this mew burden. This is
being done in the name of the emer-
gency. During the emergency the
Railways have gone well. You are
giving concessions to Defence and to
the P. & T Department for the mate-
rials carried. You are contributing to
the exchequer by way of dividend and
you are giving all this surplus of pas-
senger tax of Rs, 12.5 crores for dis-
tribution. Therefore, when you are
doing all these things, why impose this
new burden? 1 am for your doing all
these thingg and In a better way. You
can give even better service to the
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country and to the exchequer and to
our defence needs by not creating a
problem, this problem of discontent in
the smaller units, If you examine the
levy imposed on freights on parcels,
you will find that this will act as an
incentive to the inflationary irend.
This wil] add to the inflationary trend
because no trader will agree to part
with his profits for meeting this addi-
tional levy and so he will add to the
working expenses, the cost of produc-
tion will go up and so the prices that
we have to pay for our goods will go
np. Therefore, this additiona] burden
you are now imposing will only add
to the inflationary trend. There is
already this inflationary trend in the
land and this new levy will only add
to that and that will affect the com-
mon man and you will thus be creat-
ing discontent among the common men
in this way without bringing any
benefit to the country. That is my
humble submission. One trader has
put it in this way. The freight on a
full wagon-load of 220 quintals «of
mustard from New Delhi to Calcutta
will be Rs. 1,294 against Rs. 1,235
which is the present rate. Thus there
ig an increase of Rs. 59]- That is the
estimate of the trader. Madam, ]
come from the South and there we
have to import pulses and we have to
import many other things from the
North. Also for the many small units
that we have there, we require coal
to be brought. All these things will
cost more and that will affect the posi.
tion of these small people. My sub-
mission is that this new imposition is
not necessary and it cannot be justi-
fied on financial grounds. Secondly,
as I said, this additional burden will
add to the gpiral of inflation,

My other point is that you are going
beyond the recommendation of the
Railway Convention Committee. The
Railway Convention Committee exa-
mined the matter and made their re-
commendations. The  Convention
Committee of 1960 examined the fin.
ances of the Railways vis-a-vis the
general finances and made the neces-
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sary recommendations. These were
accepted by Parliament. Both the
Houses of Parliament discussed them
and they were accepted by Parliament,
That was to be the arrangement for
the Third Five Year Plan period. When
this ig the position, why should they
all of a sudden come here and make
their own adjustments without a
proper study or enquiry? Here the
Depreciation Fund allotment is in-
creased, The general dividend rate is
increased from 4.25 to 4.50 per cent.
You are doing it in the name of the
emergency to come to the rescue of
the general exchequer from the Rail-
way Budget. But in the history of
the Indian Railways from their very
beginning, if I remember aright, the
General Revenueg and the Railway
Revenueg have gll along been kept
separate. The General Revenues
need not be linked on to the Railway
Revenues. You may desire to streng-
then the exchequer. I have no objec-
tion if you do that The dividend
may be increased from 4.25 per cent.
to 4.5 per cent, if necessary. All that
money is not needed now for replace-
ment, as is stated in the Budget Speech
but only for adding to the exchequer.
You are only adding to the General
Revenues’ ways and means position
and you are also adding Rs, 10 crores
to the Depreciation Fund. Mr. San-
thanam has posed an important pro-
blem and he has suggested that the
rate of contribution to Depreciation
Fund should be on the percentage
basis. I will not go into details on
that. My main point is that Parlia-
ment approved the different allocations
after discussion and after considering
the recommendations of the Railway
Convention Committee. Why should
you all of a sudden now come and
change it without the necessary en-
quiry? You are going beyond the re-
commendations of the Railway Con-
vention Committee and it is not neces-
sary for you to do that now. If you
stick to those recommendations, then
there is no necessity to add more bur-
dens on the people. If we examine the
recommendations of the Railway Con-
vention Committee, we will find that
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it is satisfactory and that the arrange-
ment recommended by that Commit-
tee is the proper one.

Coming to the performance of the
Railways, I have to say that the Rail-
ways have carried more traffic. The
haulage has, of course, increased, But
thig haulage hag increased not because
of increased efficiency in performance
at all levels, but because of electrifi-
cation, dieselisation, comstruction of
loop lines and so on. During the two
Plan periods there were replacements
of rolling stock and we were able to
move things and we are seeing pros-
pects of moving more goods, But is
that enough? I have to say that I
cannot, as the hon. Minister has stated,
call the performance of the Railways
as showing “all-round improvement”
-and meeting the requirements of the
country. In the case of g developing
economy, you have to view ahead to be
in a position to say that you move
your goods in time and meet the needs
of the travelling public. Viewed from
that point of view, the performance
needs to be improved much. If you
examine the figures supplied, especial-
1y in regard to engine usage, it is 134
in the case of steam engines and 137
in the case of all traction in 1960-61
and in 1962-63 it is put at 131 for steam
engine and 136 for all traction. This
is at a time when the percentage of
old-aged locomotives is reduced. When
the old-aged engineg are replaced and
the track capacity is improved yet the
engine use is maintained at the same
Jevel. The gpeed of the goods irains
in 1960-61 was 15°6 and in 1962-63 it
is shown as 14'7, If you come to the
net tonne kilometres per goods engine
hour, there is a slight setback in broad
gauge in 1961-62. If you take the
wagon usage, there also you find that
the wagon usage as percentage of
loaded wagon kilometre to the total
wagon kilometres, it is 69'6 in 1960-61
and 69°3 in 1962-63. In wagon turn-
round, there is a slight improvement
from 11.2 in 1960-61 to 11.5 in 1962-63.
Even on the overall operating-cum-
efficiency index, I have to say that the
. figures do not seem to show any im-
provement. You are maintaining the
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same old position and from these
figures, can we come to the general
conclusion that there ig also efficiency?
I judge it from a different angle and
I say that efficiency needs to be im-
proved much. You have to see that
the rolling stocks, engines and wagons
are put to effective use and jn a plan-
ned and co-ordinated manner and
there is gcope for doing so. For this
reason, I say that the efficiency of the
Railways needs to be improved.

Madam, a study is being made about
the transportation of coal and we ex-
pect certain suggestions from that
study so that the bottlenecks may ba
removed. One Mr. D, C, Driver, Presi-
dent of the Coal Consumers' Associa-
tion of India, has pointed out that
there is inordinate delay in the turn-
round of wagons on the Railways and
that the wagons are on the run omnly
for 200 minutes in every 24 hours and
are detained for as many as 103 hours
in the different marshalling yards.
There is the problem of bottlenecks in
the marshalling yards. You are try-
ing to improve that. Even now, while
you are planning, you have to see that
this problem is tackled properly. Com-
ing from the South, I can say that we
are finding it very difficult to ge*
wagons even to move rice from the
surplus districts. The Merchants
Association has to send a memorandum
and agitate. It is also difficult to get
coal for tobacco curing and even if
they get, coal is pilfered on the way
and they have to pay for the full
wagon whereas they actually get less
coal. All these problems are there and
they need immediate attention.

Madam, I come to another point re-
lating to accidents on the Railways.
Safely on the Railways is supreme and
today, in this emergency when you
have to strengthen your defence
efforts, satety on the Railways is all
the more important. The figures given
to us show that derailments have in-
creased in 1961-62; there has been an
increase in engine failure, failure of
couplings increased. From all this you
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wil] find that sixty per cent of the
accidents are attributed by the Rail-
ways to the failure of the human ele-
ment. What is the cause for this? It is
not enough tg say that human failure
is there and that is the reason why
these things are happening, What is
the cause of this? Have you
enquired into it? My submission
is—I do not fully subscribe to it
but partly—human failure is there
because you have not tackled the ques-
tion in the proper way. The main pro-
blem here is the strain you are put-
ting on the railwaymen. The number
of hours of work for the goods engine
driver has been increased; the hours
of work for the running staff has been
increased and similar is the case in
respect of the station staff. The inten-
s8ity of work has also been increased, I
do not subscribe to the proposition put
forward by Shri Santhamam. He com-
pares the Indian Railways with for-
eign railways and then comes to the
simple conclusion that we cap get rid
of some men. I have to submit to
Mr. Santhanam that he is comparing an
unmechanised unit with a mechanised
unit. That being the case, how can we
reduce men in the unmechanised units
where everything has got to be done
by human labour? My point is that
we do not have adequate staff to cope
with the jobs to be done. You do not
have an adequate mumber of persons
to check all your material and you do
not have enough persons to attend to
the repairs. These are the problems.
You have added new engines but that
does not mean that you can reduce the
humber of persons., You have to tac-
kle the problem properly. You have
to consider all these things. The Rail-
way Accidents Enquiry Committee has
submitted an interim report and the
Minister has said that he has accepted
all the propositions. The fuller report
is awaited and I hope, when the report
comes, the Ministry will give more
thought to it and implement all these
suggestions and see that the number
of accidenty is reduced.

Coming to the question of planning
of the railway lines, I have to say that
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planning has to be done ahead. You
cannot plan for a short time. The rail-
ways play a key role in the developing
economy of our country, As a matter
of fact, while planning, you have to
think in terms of opening up new
areas, the backwardness of the areas
has got to be taken info account and
you cannot have new lines only to
connect certain industrial centres.
You must also think in terms of the
Vast ‘area not covered by railways
and this would give an impetus to
the people to industrialise and open
up new areas, The Third Plan en-
visages the construction of about
12,000 miles of new lines required for
operational reasons, for mineral deve-
lopment and for opening up of some
areas. I suggest that the Railways
ghould glso have a perspective to cons-
fruct new lines to meet the needs of
the developing economy in different
regions, Madam, I submit that trans-
portation has necessarily to be geared
to the growth at both sectional and
regional levels. The neglected areas
need immediate attention.

In Andhra Pradesh the present routa
mileage is 2,902. Of this 56 per cent
ig broad gauge and the rest metre
gauge, Most of the districts have the
problem of break of gauge. A block
of 16,000 sq. miles has no lines at all.
Andhra Pradesh ig the gateway to the
southern zone and it has a central posi~
tion ag a link between north and south.
Even for strategic reasons there is
necessity for linking up this gap. A
techno-economic survey of Andhra
Pradesh was done by the National
Council of Applied Economic Regearch,
They recommended the following new
lines:

A line between Hyderabad and
Ongole wvia Nagarjunasagar (180
miles) to remove the existing conges-
tion on the Hyderabad-Vijayawada
main line and to move the increased
agricultural production from  areas
irrigated by Nagarjunasagar.

Another line between Ramagundam
and Latur via Nizamabad (108 miles)
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to open up a region with large forest
and coal reserves and no railways.

A line, 110 miles long, between
Bailadalla and Kothagudam wvie
Bhadrachalam to meet the require-
ments for moving the Singareni coal
to the Madhyg Pradesh areas.

A rail link between Kothagudam
and Rajahmundry (80 miles) to swp-
Ply the coal requirements of the pro-
posed industrial complex around
Visakhapatnam and for meeting the
bunker needs of ships using the ports.
In the survey they have estimated also
the cost and I think the link between
Kothagudam and Rajahmundry, a
distance of 80 miles, costs only
Rs. 6-80 crares and the line between
Bailadalla and Kothagudam via
Bhadrachalam costs Rs. 9°35 crores.
These are the estmates made by the
techno-economic survey and these
can be taken up and examined. I agree
that this cannot be taken up imme-
diately but at least you can start mak-
ing the survey and examining the pro-
ject so that after five years or six
years we can hope that these back-
ward areas will receive attention.
Every time you come forward with
a plan and whenever some indus-
trial unitg come up in gome area you
rush in there and start linking it up
eternally neglecting the backward
regions where there are no rail links
at all. So the plan ot the Railways
should have a perspective and a long-
range view for developing the back-
ward regions. I think that only will
help the country.

The Railway Minister has referred
to the operational, organisational and
administrative improvements, I wel-
come all these methods by which he
is meeting the movements of traffic.
A gtudy in 1961 by the Efficiency
Bureau of the Railway Board has indi-
cated that the indices of workload for
gome of the Railways, in particular
the Southern, Central and Northern
Railways, has increased further. There
is the necessity of creating a separate
zone there. By whatever name you
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wmay call it, there is necessity for a
separate zone on the basis of the work-
load itselt and I am voicing this re-
quest on behalf of all the hon. Mem-
bers of Andhra Pradesh. 'The Andhra
Pradesh Assembly hag been repeatedly
urging the Railway Ministry to take
up this question. When previously
you bifurcated the former Eastern
Railway into the present Eastern and
South-eastern in 1955 and similarly you
bifurcated the former North-eastern
into the present North-east Frontier
Railway and North-eastern Railway,
the advantage of it was amply realised
during the present emergency. So,
there is a case for a separate zone.
Taking into account the workload in
the Southern Railway and the Central
Railway, I hope the hon. Minister
will see that a separate zone is formed
as early as possible with minor adjust-
ments necessary for operational re-
quirements and smooth flow ot traffic.

Madam, coming to the problems of
production in Railway workshops, it
is gratifying to note that production
has gone up by 18 per cent. and even
in Chittaranjan, ILC.F. and other
places the workers have done well
and productivity has gone up. The
unions of workers in various units
have contributed in seeing that the
production rate goes up. I am for
increasing production and the rate of
productivity but at the same time I
have to humbly submit that when
you fix norms per individual worker
you should consult them. You take
them into confidence, discuss with
them and see that agreed norms are
evolved and with such agreed norms
you can enthuse the worker in a
better way. Fixing norms arbitrarily
will not help. If you are going to
extend the incentive scheme to a
large number of workers, you take
the workers into confidence, consult
the workers’ councils and see that
agreed norms are evolved You should
also see that their avenues of pro-
motion are not barred. If you do that
way, I think the worker will be one
with you in seeing that production
goes up. The indigenous manufac-
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ture of parts will also go up quickly.
This is a suggestion I have to make
in this connection.

Coming to the problems of railway-
men, I have to suggest many things.
The hon. Member who follows me will
go into details but at this stage I
have to say that the labour policy of
the Railways needs proper implemen-
tation without discrimination against
any section. I have got one case of
the Dakshin Railway FEmployees’
Union. That Union alone is not recog-
nised. You recognise one union, two
unions, three unions in different
centres. Here you want to recognise,
I think, only one union; and why
deny this Dakshin Railway Employees’
Union recognition? We have sug-
gested that pending your efforts to
unite the labour, give us a tentative
provisional recognition. And 1 am
voicing the feeling of all those people,
Thbat Union commands influence and
{t is doing good work for the amelio-
ration of the labour there. Its repre-
sentatives are there in the Staff
Council, in the Canteen Committee.
Wherever you hold elections they are
elected., Please do not have political
considerations only in giving recogni-
tion and see that political discrimi-
nation is not allowed in that form.

Coming to the industrial truce
resolution, recently I read in the
papers that even the N.F.IR. has
come out with a resolution that the
industrial truce resolution is not being
implemented. The bureaucracy, the
officers at the lower level, have not
understood the spirit with which the
workers are extending their co-
operation in the emergency. When
they come forward voluntarily to work
more and contribute their wages, they
think that this is the time to attack
them and take drastic action against
them. 1 think this spirit should not
be allowed to prevail. This should
be curbed at the proper time and the
industrial truce resolution in its true
form should be implemented. For that
my suggestion is, evolve committees
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at different levels; evolve production
committees at workshops, evolve other
committees at different levels where
you will get the suggestions of the
workers. That way you can improve
matters.

1070

About labour legislation and imple-
mentation by the Railways, I have to
say that the Indian Labour Conference
has pointed out that the public sector
cannot be exempted from this and
they will have to implement all the
labour legislation. Why exempt the
loco sheds and the running staff sheds
from the application of the Factories
Act? The Factories Act applies to
all the factories. Why deny that to
the Railwaymen? It means that cal-
culation of overtime under the Fac-
tories Act is being excluded and the
running staff and the loco shed staff
have to work for 3 number of hours
in a month to get overtime calculated.
Why this special treatment to the
Railways in the matter of implemen-
tation of labour legislation? So also
the Industrial Disputes Act. When
you do not recognise a union, under
this Act resort can be had fo the
industrial machinery and the case can
be referred to the tribunal. So why
is not this Industrial Disputes Act
implemented here?

Another important point which is
worrying the mind of the railwaymen
ig about the increase in the house
rent for the quarters that you are
providing them. You have increased
the rent cent per cent in the case of
class IV staff and more than 50 per
cent, in the case of class III staff.

And if the increased rent is

1 pmMm calculated, according to my
rough caleulations, it will
come to your taking away nearly

Rs. 2 crores from the railwaymen.
The concessions you give in the name
of the Pay Commission’s recommen-
dations you take away in the name of
increased rent. Why is the increased
rent calculated on the basis of the
pooled rent, on the basis of the market
rates? I think it is very unfair and
unreasonable and the Ministry should



1071 Budget (Railways)

think in terms of revising its decision.
You should calculate it on the basis
of the interest rate that you give to
the general exchequer. You pay the
general exchequer at a particmlar
rate. You should calculate it on that
basis and I think this case of rent
needs your immediate attention.

I would say one word more and that
is, in the general strike of 1960 some
workers were victimised, some were
dismissed, and 1 know coming from
Secunderabad Division there are 19
cases there. I think there are 60 per-
sons like this and these cases need
your immediate attention. They have
made several representations angd I
hope the Railway Minister will review
their cases.

Lastly, I would conclude my speech
by saying that you can do a better
job by taking the whole-hearted
co-operation of the railwaymen. The
railwaymen have shown their patrio-
tic zeal in attending to their work.
So, evolve a co-operative machinery
at different levels taking them into
your confidence and gsee that your
efficiency on the Railways is ijmproved,
But do not treat it as a means of
attacking the gmaller units or users
by adopting bureaucratic metl’rods
against the workers.

Thank you. N

Tae DEPUTY CHAIRMAN:
House stands adjourned till 2 p.m

The

The House then adjourned
for lunch at two minutes past
one of the clock. .

——

The House reassembled after lunch
at two of the clock, THE VicE-CHAIR-
MAN (SHrr M. Govixpa Reppy) in the
Chair.

Smrt N. SRI RAMA REDDY
(Mysore): Mr. Vice-Chairman, I rise
not only to welcome the Budget pre-
sented by the Railway Minister but
also to congratulate him for the excel-

[ 27 FEB. 1963 ]

1963-64 1072

[ lent Budget and most acceptable
Budget that he has been able to pro-
duce and present to this House. Sir,
it could be seen from the Budget that
gross earnings have been estimated
to be about Rs. 599.69 crores roughly
we can take it for our discussion pur-
poses as Rs. 600 crores—which is an
increase of nearly Rs. 50 crores over
the performance during the last year.
Thus, the rate of increase in the rail-
way earnings have been kept up over
these two or three years. In 1961-62
it was about Rs. 500 crores; in 1962-63
it was Rs. 549 crores; and during
1963-64 it is nearly Rs. 600 crores.
This increase of Rs. 50 crores is made
up of the additional earnings through
the extra haulage of goods and pas-
senger traffic and also the enhance-
ment of rates for goods traffic as well
as parcel traffic. Of course, the small
increase of rate in freights in the
goods traffic works out to about 5 per
cent. It is 5 per cent. increase actual-
1y, and so far as the parcel traffic is
concerned it is 10 naye paise per
rupee or 10 per cent. Thig works out
to a very small increase which has
been necessitated probably on account
of the necessity of keeping our rail-
way finances very strong.

Sir, it is very well known that rail-
way lines are the nation’s lifeline.
Therefore, the nation’s lifeline has got
to be kept sound financially and
otherwise too. Therefore, the Minis-
ter has seen the wisdom of enhanc-
ing the rates in respect of these cate-
gories of goods only by a small
percentage. The claim made by the
hon. Member of the Communist Party
that this would increase the price
level and that inflation would come
about is only a matter of exaggeration
according to me, because if you closely
analyse it, this works out with regard
to salt to 5 naye paise per maund over
a distance of 600 kilometres, which
is less than 1/8 naya paisa per kilo-
gram. Similarly, it works out to less
than 1/4 naya paisa per kilogram
with regard to sugar. With regard to
pulses—and my friend on the other

side wag complaining that the South
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was 1n need of these pulses—it 1s less
than 1/10 naya paisa so far as food-
grains are concerned. Therefore, this
small increase by which only about
Rs. 4 crores or so is expected to be
earned by the Railway Ministry
should not be grudged especially on
account of the need to keep the rail-
way finances very strong. Therefore,
I wholeheartedly endorse and support
the proposal of the Railway Ministry
to enhance the rates for these two
categories of goods,

Now, Sir, coming to the expendi-
ture side, we find that from Demand
No. 4, which is Administrative
Expenses, to Demand No. 10, which is
Labour Welfare etc, there has been
a considerable increase in respect of
Demand No. 5, Repairs and Mainten-
ance. I do not know on what basis
this has been worked out. This looks
to me a little on the side of excess,
Similarly, Sir, what is more mortify-
ing is that the operational cost espe-
«cially in respect of fuel has increased
enormously. From 1961-62 to 1962-63
the increase in expenditure has been
of the order of Rs. 8 crores. For
1963-64 there has been an increase of
Rs. 8 crores over the figure demanded
during the year 1962-63. This pro-
bably is also explained in the Expla-
natory Memorandum that this is
warranted by the fact that a lot of
dieselisation has been going on in the
railways and that the coal cost at pit-
head has also been increasing of late.
‘Whatever that might be, my own feel-
ing is that the Railways have not been
exercising proper control ta obtain the
proper quality of coal. This is the
experience outside the Railway Minis-
try also. The private people also
have been complaining of late that
fraud in the coal trade has been very
great, because mud, stone, everything
goes very well with coal. Mud forms
an excellent admixture for coal, and
it goes in the form of coal So, I do
not know what control the Railway
‘Ministry is exercising with regard to
obtaining the proper quality of coal.
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get the proper grade coal. That is
the experience of everybody. I want

to know if that is also the experience
of the Railway Mimstry and whether
this extra cost of nearly Rs. 8 crores
and Rs. 6 crores respectively for
1962-63 and 1963-64 is due to that fact.
Barring that, all the other Demands
that are put forward are warranted
by the necessity both of expansion
and of increase in the volume of traffic,
goods as well as passenger traffic.

Sir, last year while 1 was speaking
on the Railway Budget, I had sug-
gested that contributions to the
general funds by way of dividend was
on the basis of the decision taken by
the Railway Convention Committee in
1960; that is, at the rate of 4-25 per
cent on the capital at charge. I was
complaining that that was too meagre
a sum and that the rate should be
enhanced. I am very happy to note
that the Railway Minister, probably
not mainly due to my speech but in
his own discretion . . .

Ax HonN, MEMBER:
of your speech.

It is because

Sarr N. SRI RAMA REDDY: Thank
you for the compliment. The Rail-
way Minister in his own discretion
has seen it worth while to raise it to
4'5 per cent. The hon. Member, Mr.
Narasimham, was complaining about
this. You know, Sir, that the rate of
interest has been raised by 1/4th per
cent. and also on the borrowings that
are made from foreign countries they
are paying a high rate of interest, as
much as 6 per cent. Therefore, there
are not only these two considerations
but after all it is a public under-
taking, the Railways are the biggest
national and public undertaking If
such a big undertaking, well estab-
lished and reputed undertakings as
the Railways do not contribute to the
General Revenues and improve the
ways and means position of the gene-
ral finances, I should think that the
purpose of the Railways may not be
well served. After all, even 4.5 per

The public at large have failed to | cent. that has been contributed by
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way of dividend to the General
Revenues is too small. The self same
Railways were being managed in the
British days by various Companies.
They have been declaring a dividend
of 5 per cent, 6 per cent.,, 8 per cent,
10 per cent. or even 12 per cent. I
have seen and I have analysed the
figures. If that is so, why should not
the Government who are entirely the
shareholders of this undertaking—of
course, the money is not made avail-
able to them in the form of share
dividends—derive benefit? Therefore,
I congratulate the Railway Ministry
for departing from the usual conven-
tion and allotting to the General
Revenues funds at the rate of 4-5 per
cent. I am very happy.

Then, with regard to the Deprecia~
tion Reserve Fund also, some objection
has been raised on the other side as
to why it should not be only Rs. 70
crores and why it should be raised to
Rs. 80 crores. I say, surely it is a
measure of wisdom and foresight and,
therefore, I whole-heartedly welcome
this measure in increasing the Depre-
ciation Reserve Fund by Rs. 10 crores.

Now, in the balance, a sum of Rs. Bl
crores has been left and this has got
to be utilised for the Railway Deve-
lopment Fund. This is probably the
highest amount that we have been
able to spare so far and I am sure
that this money will be very well
utilised and that great benefits will
flow not only for the development of
the country but also for the defence
of the country which is, of course,
the dire necessity of the day.

Sir, the Railways have got to play,
and I mentioned just now, a vital role
not only in the development of the
country, but in the defence of the
freedom of the country also, and the
way in which the Railways and the
railwaymen have worked during the
emergency, especially in the northeast
part of the country, is reaily com-
mendable. I am one with the Rail-
way Minister in paying glowing fri-
butes for the services rendered by
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the Railways in defending the freedom
of the country. Sir, it has also been
pointed out that over and above the
normal increase in freight ang other
traffic, as high an extra burden asg
65 per cent. on account of the emer-
gency measures has been tackled by
the Railway Ministry. What bigger
compliment can there be than that?
I am sure the entire House will com~
pliment the Railway Ministry for the
wonderful job done during this
emergency and I hope that they will
do it with much greater speed I
know that everyone of them, man or
woman, is patriotic and they will
bend their entire energies, put greater
effort in their jobs or performance for
increasing efficiency.

Sir, I am also happy that the Rail
way Ministry has been taking mea-
sures to conserve its resources mainly
for defence, by way of reducing
administrative overheads, strict con-
trol over contingent and travelling
expenses, postponing routine mainten~
ance to buildings and reducing build-
ing costs to austerity standards. 1 am
very happy that they are doing it but
I hope that the Railway Minister who
gave me a promise last year, that he
would undertake the remodelling of
the railway station at Bangalore city
will not sacrifice . ..

Tee DEPUTY MINISTER N THE
MINISTRY or RAILWAYS (SHm
SuarNawaz Kuan): No, no.

Sarr N. SRI RAMA REDDY: There
is great necessity for it even during
the emergency. I am sure that every-
one will have seen that the City
Railway Station is the most outdated
railway station that is found inour
Railways.

In respect of expansion of transport,
certainly, a wonderful job has been
done Shri Narasimham has ungrudg-
ingly admitted that a considerable
amount of expansion has taken place
though he has been complaining that
his own State of Andhra Pradesh has
not been so well looked after. But I
have seen that there is a completely:
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new railway line in Andhra Pradesh
also already laid and probably com-
missioned. I am not able fo reco lect
which one it is. But anyway it is
there. On the other hand, Sir, I have
& small complaint against the Railway
Ministry. All our leaders also had been
expressing that it was the Mysore State
that was most totally neglected till
very recently. Only very receatly

has the Railway Ministry been pleas-.

ed to take up the construction of the
Bangalore-Salem line. A part of the
railway l'ne lies in Mysore. We can-
not say that new line has not been laid

in Mpysore State. We cannot say
that. Anyway . . .
AN Hon. MEMBER: What about

the Hassan-Mangalore line?

Surr N. SRI RAMA REDDY: I will
come to it a little later.

Tae VICE-CHAIRMAN (SHRI M.
Govinba Reppy): You should con-
clude. Your time is up already.

Sert N, SRI RAMA REDDY: No,
8ir. I have been asked to speak for
20 minutes. Anyway, I leave it to
you I have been making my speech on
the basis of 20 minutes' duration.

T VICE-CHAIRMAN
Govinpa REDDY):
more minutes.

(SHRI M.
You wil] have three

SHR1 N. SRI RAMA REDDY: Yes.

Both in regard to e'ectrification and
dieselisation, they have done a won-
derful job and I have np complaint
with regard to them Doubling of
Hnes has also been there; wagon
manufacture also has been going on.
On every single account, the Railway
Ministry requires to be congratulated
by this House. Now . . .

SHrt LOKANATH MISRA (Orissa).
Except in the case of Bangalore
Station.
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Surr N. SRI RAMA REDDY: Com-
ing nearer home, I have a'ready 1e-
ferred to the Ra‘lway Ministry tak-
ing up the Salem-Bangalore line. Now,
the Hassan-Mangalore line is also
sanctioned. I am told. But having
sanctioned it, why do you put a metre
gauge line? 1 cannot understand this.
I have been reliably given to under-
stand that at the recent Zonal Coun-
cil meet'ng, the Zonal Council has de-
c'ded that wherever there are ports,
they must always be connected by
broad gauge lines and not by metre
gauge lines. When it is the decision
of the Zonal Council, I do not know
why plans are being made for putting
up only a metre gauge line from Has-
san to Mangalore. Mangalore is go-
ing to be one of the biggest ports and
the line connects a rich hinterland in
the p'ains on this side of the Western
Ghats. When this is the case, when
it is a great necessity and when a
great desideratum has been made by
way of request'ng the Railway Minis-
try to put up only a broad gauge line
and not think of any metre gauge
line, I do not understand this. And
in addition, we are given to under-
stand by the working of the Railways
that metre gauge is definitely a joss
whereas broad gauge is a ga'n and
will save working expenses. For an
expense of Rs 100, an amount of Rs.
110 will pe realised in the case ef
broad gauge while in the case of
metre gauge, for every Rs. 100 spent,
you realise only Rs. 70 or Rs. 80.
Therefore, both from the commercial
point of view as well as from the
nationa] po'nt of view, it is absolutely
necessary that the Hassan-Mangalore

line should b> a broad gauge line
only.
Now, Sir, Mysove State is very

rich in ores. You know that there is
plently of iron ore, manganese ore,
ete. I agree with Mr. Santhanam, and
Mr Naras‘mham also, that there must
be perspective planning. The East
Coast ports have been developed
wh'le the West Coast ports have 1ot
been developed at all. Apart from
Bombay, we do not have any major
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port there. There is Goa on which
the Government of India seems to be
concentrating There is Karwar and
then there is Mangalore. These ports
have got to be developed in the in-
terests of the nation. If that is the
idea, you must have a long-range plan
for developing the entire h'nterland
in Mjsore and put up broad gauge
lines. There are great possibilitiies of
developing trade with the Western
countries, especially in ores through
these ports. Therefore, 1 commend
the scheme of putt’ng up broad gauge
lines. You are putting up one broad
gauge line from Guntakal to Hospet.
Please be good enough to extend it
right up to Hub'i, from Hubli to Londa
and from Londa to Goa also. We will
have rail connection straightway with
Goa. Sir, from Hubli to Karwar, it
is only 133 kilometres. It is a very
small distance. It will be highly use-
ful to Mysore State. Please, for
heaven’s sake, be good enough to
connect it,

AN. HoNn. MEMBER: Not for Mr.
Reddy’s sake.

Surr N, SRI RAMA REDDY: For
the country’s sake, for Bharat Mata's
sake,

Now, Sir, I want to point out how
well the press has received the entire
Budget. The entire country has wel-
comed the proposals whole-heartedly.
“The T'mes of India” says—

“The emergency has, if anything,
only added to the pressure and it is
only natural, therefore, that the
Railway Minister, Mr. Swaran
Singh, has again sought to raise
new taxes.”

The Railways can meet the nei' chal-
lenge only if they develop a sp'rit that
permeates the entire rank and file of
the railway admin’stration. It should
be done like that. Now, Sir, this
morning I saw a very good ppem 1n
the papers and the composer of it s
one Colonel Gregory and what he says
is this If all the 450 million people
did their litt'e jobs properly every
day to the minutest detail, then this
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[ country can get over not only the pro-

blems of it is facing today but the
problems of tomorrow also much more
quickly. We can get over them and
make this country very prosperous.
A porter can prevent accidents by be-
ing more careful, by attending to the
minutest details of his work Sir, the
bane of our Railways hitherto has
been that they were not employng
efficient men for the jobs, little though
they may be but very important The
men appointed were not qualified;
mentally they were not giving their
all to the job. On grounds of caste,
creed and so many other extraneous
considerations they were being ap-
pointed or promoted. That way a cer.
tain amount of lax‘ty has come on the
Railways, I am told—I do not know.
The Railway Minister is a better judge
of the situation. He hag got to take
stock of things and he has got to see
that efficiency must be the only key-
note of the entire range of appoint-
ments, promotons, ete. in the services,
So long as we proceed in that manner
probably accidents wou'd get reduced.
From the reports that have been
given we have seen that there ars
more accidents due to

Surt B. D. KHOBARAGADE (Maha-
rashtra): Wil] the hon. Member en-
lighten us as to whether any enqu'ry
has been made to come to the cor-
clusion that the accidents are due to
the reservations given to the Sche-
duled Castes and Scheduled Tribes and
other Backward Classes in the matter
of their appointments, promotions,
etc?

Tue VICE-CHATRMAN (Srrr M.
Govinoa Reppy): Order, order, no in-
terruptions please. Your t'me is up.

Serr N. SR1 RAMA REDDY: Cer-
tainly, Sir, I am out and out for effi-
ciency, and if efficiency is sacrificed,
then this country has got to be sacri-
ficed. Let us all beware of efficiency
being sacrificed in the name of cacte
or creed or anv other extraneous
consideration. Effiri~n-~y shou'd he the
criterion. If the country prospers, not
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a single individual or section of people
or anjbody for the matter of that will
be allowed to suffer as long as our
freedom is intact.

Thank you very much, Sir,

Sarr LOKANATH MISRA:. Mr.
Vice-Chairman, Sir, while going
through the Budget Speech of the
Minister, the point which he has sup-
posed to be interesting is really of
top-most interest. The Minister says:

“It may be of interest to mention
in this connection that ane diesel
locomotive, by utilising one gallon
of high speed diese] oil, will give
nearly 400 net ton-miles of per-
formance, aga.nst about 60 net
tonmiles that a road truck will
give for the same consumption of
diesel oil.”

Now, Sir, if we calculate according to
the statistics given by the Minister,
then the railway freights shou d have
been much lower than they are. I
shall point out to the House some
statistics for the information of the
Members; it may be of great interest
to Members because there has never
been a comparison between the rail-
way propulsion cost and other trans-
port propulsion cost. It used to be a
trade secret and I am really
thankful to the Minister that he has
given out a trade secret now and from
the figures that 1 give now we can
have a comparison between the two,
freight rates by rail and freight rates
by road. Now, Sir, taking item 130B,
which relates to household goods and
which constitute the maximum quan-
tity of goods that are transported, for
a consignment for 400 kilo-metres and
below, for every 100 kilogrammes the
railway rate is Rs. 3.51 nP plus 2]
per cent. supplementary charge plus
5 per cent. surcharge. For goods
weighing more than 400 kilogrammes
also the railway freight for every 100
ki'ogrammeg is Rs. 3.51 nP plus 5 per
cent. surcharge but no supplementary
charge except in the case of wagon-
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loads, in which case it is Rs. 312 nP
for every 100 kilogrammes plus 5
per cent. surcharge and no supple-
mentary charge. Now converting these
kilogrammes into maunds, because
with the trucks the unit of maund is
still prevalent, and calculating the
freight charges by rail and road for
the same weight, I have arrived at
some comparalive figures and they are
these. If a truck carries one maund
of goods from Delhi to Agra, it costs
Rs. 075 nP and our Railway Minister
takes Rs 1.31 nP, and this Rs. 1.31 nP
I have calculated at the rate applicahle
to consignments weighing more than
400 kilogrammes—it does not include
the supnplementary charge of 20 nper
cent. applicable to 400 kilogrammes
and beclow. When 1 compare the
figures for wagon-loads, it is Rs. 1.29
nP per maund for wagon-loads—not
for smalls—while the same Rs. 0.75
nP holds good in the case of a truck.

When 1 come to passenger traffic, 1
have these figures to give; I got these
figures from the D.TU. They do not
have long-distance runs and gg they
have given me the figures for 10 miles
equivalent to 16 kilometres odd say,
17 kilometres. Now for 17 kilometres
by bus it is 35 nP per passenger, while
our Railway Minister charges a vas-
senger for the same distance by III
Class in a passenger train 40 nP. By
express or mail train it is 45 nP, and
a passenger by II Class, which is de-
finitely comparable {o a seat in a bus,
he charges him 70 nP if he travels by
a passenger train and 75 nP if by
mail or express train. This is how,
Sir, it compares.

Sart ARJUN ARORA (Uttar Pra-
desh): Still there ;s overcrowding in
railway trains,

Suart LOKANATH MISRA: There
is; I will come to that. Now, even
when it compares like this, on the one
hand the Railway Minister says that
the propulsion cost of a diesel loco-
motive is one-seventh of the cost of
a diesel truck. At the same time he
adds a surcharge of 5 per cent, and
I cannot see the analogy really. If
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really your staff, your maintenance
and the expenses have go.e very
much higher up because you have not
been able to control them, then it
must be your responsibility to see that
not so much is being wasted. Since
you have the advantage of coming to
Parliament and getting things passed
because your party is in power here,
you are going a step further and add-
ing a surcharge to the existing freight
rates. That does not look nice. If
there is something wrong in the ad-
ministration, in its efficient operation,
then it is the responsibility, the pri-
mary responsibility of yours to get at
the administration and throw it out.
Railways are the largest and the oldest
enterprise that India has, Generaily
we find wastage in the initial
years of an undertaking, but once
{t is established, once it is run-
ning on for a pretty long time, we
o not expect wastage. All the same
I shall give you some instances to
show how no heed has been paid to
wastages even though it has been
brought to the notice of the Minister
or to the notice of the Administration.
The other day, Sir, there was a ques-
tion in this very House, to which the
hon. Deputy Minister replied by say-
ing that the DC. Line would be shift-
ed to somewhere else. There was a
D.C. Line between Howrah gnd Burd-
wan.

Surt SHAH NAWAZ KHAN:
not say so.

Y did

|

Srrt LOKANATH MISRA: Well, if
you did not say so, I suggest it to
you, because that should not go waste,
that should not lie waste. Now there
was that electric line between Howrah
and Burdwan. It as a patch-work.
Any work in the largest undertaking
in the country should not be taken in
patches. It should be always a co-
ordinated scheme, a comprehensive
scheme. If something is done today
and if tomorrow some other Mihis-
ter comes and says, “This is not work-
ing: replace this”, are they playing
with the public exchequer? Ii is the
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poor man’s money that they are play-
ing with, Therefore, sufficient pre-
caution should be taken before getting
anything done. The entire thing
should be taken as a whole so that
nothing has 1o be substituted later on
because of some difficulty somewhere.
We are not very much perturbed about
difficulties but we are perturbed about
public money. The public exchequer
loses enormous amounts. The D.C.
electrification that was done between
Burdwan and Howrah cost about Rs. 5
crores. Now, they are dismantling
the entire thing and something else
is coming up in its place. It is a colos-
sal waste only because it was allow-
ed to be a patch-work between Burd-
wan and Howrah. The rest of it was
A.C. from Burdwan to Moghal Sarai
One part of the track is D.C. and the
other part is A.C. That should have

been pre-planned before taking up the
thing, .

Now, Sir, an hon. Member made &
reference to metre gauge lines. The
Brahmaputra, which is the widest
river in the country, has now been
bridged recently, and I am told—I read
from papers—that it will be open for
traffic. But, unfortunately, Sir, it is
a metre gauge line. And I am sure
that after twop or three years the hon.
Minister will come before the House
and say that they are going to cons-
truct a broad gauge line instead . . .

Srrt SHEEL BHADRA YAJER
(Bihar): That can be done on the
same bridge.

Surr LOKANATH MISRA: You are
not an expert. So, Sir, it will be
opened

Surt SHEEL BHADRA YAJEE: It
has been opened.

Sarr LOKANATH MISRA: That is
what I said. I read in the papers that
it has been opened. But it is a metre
gauge and may not cope up with the
traffic, goods traffic, that would be ne-
cessary for N.EF.A, or the eastern re-
gions of India, Naturally, the Minis-
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ter will have again to reconsider it.
The entire bridge will be d'smantled
or they will have to add a portion to
it.

Tee DEPUTY MINISTER IN THE
MINISTRY or RAILWAYS (SHr1 S,
V. RAMASWAMY) : Even now in case of
necessity it can be coanverted into
broad gauge without dismantling it.

Surt LOKANATH MISRA: 1If it is
s0, it is better and 1 thank jou for
the same. But it should have been
a broad gauge line, It should not have
been metre gauge because subsequen-
ly it has to be changed to broad gauge.

Tug MINISTER or RAILWAYS
{SARDAR SwWARAN Singr): If thrre
is broad gauge line on the bridge
itself with long metre gauge seciions
on either side, how will the wagons
go over it? It is a very simple thing.

Semt LOKANATH MISRA: But,
Sir, at least one side of it
could have been broad gauge so that
whenever a broad gauge line was re-
quired it could be easily connected up.

Tue VICE-CHAIRMAN (SHRT M.
Govinoa Reppy): The Minister says
that it is quite possible.

Surr LOKANATH MISRA: Then it
it quite all right.

Sarpar SWARAN SINGH: More-
over the important thing is that this
conn,ects two railway systems which
are entirely metre gauge. You can-
not have broad gauge bridge to con-
nect two metre gauge systems.

Ssmt LOKANATH MISRA: On
either side of it there is metre
gauge

Sarpar SWARAN SINGH: Thig is
again stressed!

Smrr LOKANATH MISRA: But it
should have been a co-ordinated thing,
That is what I said.
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SarpAR SWARAN SINGH: 1t is zo-
ordinated. That is why it is metre
gauge because it has to be co-ordinat-
ed with the metre gauge system on
either side,

Sart LOKANATH MISRA: While
gaing through the Audit report, Sir,
I find that there have been many dis-
crepancies in accepting tenders. In
some cases higher tenders were ac-
cepted only becauss a specified time
limiy for supply was envisaged. But
one contractor, 1 find, also stipulated
some limitations—provided that he is
supplied with foreign exchange or an
import licence to enable him to sup-
p'y materials in t'me. Ultimately it
resulted in the contractor, who had
offered higher tender, supplying the
same things two years later while
other men could have supplied it much
earlier without needing e‘ther an im-
port licence or foreign exchange,

Sar1 B D. KHOBARAGADE: And
some of the items have not been sup-
plied so far.

SHrRr LOKANATH MISRA: That
goes further to their credit.

Then, Sir, in this House our ex-
honourab’e colleague, Dr. Kunzru,
made sufficient complaint against -
corridor compartments. 1 now join
him in his complaints. I think the
hon. Minister has plenty of regard for
h's views because he is now the chair-
man of the Railway Accidents En-
quiry Committee. With his experience,
with his knowledge, he had been sug-
gesting that corridor compartments
were not very useful. In the corrider
compartments we have about 24 berths
and in the morning, particularly after
travelling in the night, passengers tra-
velling first class have to stand in a
queue to have entry into the bath
room. Unless you wake up early
enough, you have to compete with
others for the bath room. If you
wake up at the usual hour, there is
bound to be a queue.
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SARDAR SWARAN SINGH: It seems
that the Swatanira Party Mempers
sleep more. r

SHRT LOKANATH MISRA: What I
suggest is that maill and express
trains should not have these bogies.
S.nce the hon. Minister or the De-
puty Ministers probably do not travel
in these co.ridor compartments, they
do not realise these straing and
troubles.

(Serr M.
passengers

Tee VICE-CHAIRMAN
Gowvinpa Reopy):: The
seem to like them,

Sart LOKANATH MISRA: No. No-
body like them. It is because there
is no unity among the railway users,
the Ministry is taking advantage of
it.

Sar1 DAHYABHAI V. PA’L‘EL
{Gujarat): Ladies do not like it.

Smrr LOKANATH MISRA: Yes,
ladies have their own difficulty too
about 1t. 'When somebody travels in
a coupe along with his wife and
family, he expects the use of his own
compartment bath room. But here

-she had also to stand in the queue,

Sar1 N. SRI RAMA REDDY: ow
ma4ny bath rooms does it have? r

SHr1 LOKANATH MISRA: Please
do not interrupt me. You must be
knowing it better since you have to
cover a much longer distance than I
do, Therefore, 1 suggest that the
manufacture of these compartments
be immediately put a stop to.

Serr SONUSINGH DHANiING
PATIL, (Maharashtra): No, no. )

Surt LOKANATH MISRA: You are
not the Minister.

Secondly, what I suggest is that this
type of compartment is now being
tagged on to majl and express trains.
Corridor compartments should be
tagged op to passenger traing because
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normally long-distance passengers do
not travel by passenger trains. It is
only in mail and express trains that
roople travel long distance. It is
particularly difficult for people who
have to travel in the night as also in
the morning to use the bath rooms.

1963-64

What is more. carridor trains do not
allow wider trunks inside. There is
a virtual jam sometimes, There is a
queue when you board the train as
also when you get down. Each man
tries to rush off. So. there also there
is a queue. It is particularly so at
the terminal station, The Ministry
will come to realise the public diffi-
culty only when there is protest two,
three years hence. Prior to that. let
them not rush ahead with their own
ideas. Let the passengers give their
opinion about it. Ultimately if they
are found to be wuseful, only then
they should go on manufacturing

them
Tae VICE-CHAIRMAN (Suarr M.
GovinpA Reppy): Would that not

afford more security?

Sart LOKANATH MISRA: Probab-
ly, comfort is also necessary along
with security.

Since 1948, there have been regular
and periodical increases in the freight
rates in one form or other. This easy
method hag almost become a tradition
which should be definitely discourag-
ed. Especially now, when much is
being said of the need to maintain
the price line, any increase in freight
charges is bound to be reflected on
prices. The Railways, if they had
maintained the freight line, would
have set a salutary example for
others, Moreover, the proposed in-
creases make no exception in regard
to exports, the promotion of which is
considered by all in the country to be
of supreme importance.

I am thankful to the Minister that
he has made a statement immediately
after the Question Hour after having
allowed some concession for some of
these commodities.
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Surt MULKA GOVINDA REDDY
(Mysore): Only for export purposes.

SErr LOKANATH MISRA: It will
be recalled that the Import and Ex-
port Policy Committee, 1962, had re-
ecommended that the Railways should
give a general rebate on the goods
put on board as a help to our export
effortt The Committee had also
stated that there would be commodi-
ties where the freight concession re-
quired might even be larger in the
interest of export promotion. Since
export traffic is only g fraction of the
total traffic carried by the Railways,
it was to be hoped that some helpful
concessions would come to be granted
for encouraging export effort,

8arpAR SWARAN SINGH: Yeu
will agree that your brief has become
out of date, /

St LOKANATH MISRA: There
are many more, It is not out of
date. 1 can even speak extempore
#bout some other commodities. These
cpmmodities, small in number as they
gare, would not have proved to be a
strain on fhe Railways. In this con-
nection, it is relevant to note that the
Chairman Shri Ramaswami Mudaliar,
af the Railway Freight Structure En-
quiry Committee to whose report the
Railway Minister had approvingly
referred in the course of his speech
was also the Chairman of the Import
and Export Policy Committee.

The Railway Minister has referred
fo the phenomenal rise in the volume
of traffic that the railways have had
fo nandle during 1962-63. During
the 10 monthg ‘period from April
1962 to January, 1963 goods loading
registered an increase of about 13.2
million tons over the loading during
the same period of the previous yesr,
thereby indicating the prospect of
achieving the budget anticipation of
153 million tons increase. This in-
crease is the highest recorded
80 far in any year, and this
came about despite the failure of the
steel plants to offer the expected
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traffic; and the increase does not take
into account the traffic arising out of
the emergency. The additional traffic
moved by the Northeast Frontier
Railway was as high as 65 per cent
over normal transport, The passen-
ger services, even during the peak of
emergency, were kept practically in-
tact, Thig is indeed heartening. But
the point is whether this does not
give real force and substance to the
oft-repeated complaint that the Rail-
ways have not been exerting their
utmost during normal times,

The Third Plan envisaged origi-
nating traffic of 245 million tons by
1965-66, an increase of 81 million tons
over the Second Plan period. This
has since been revised to 260 million
tons. Will the Railways be able to
carry this traffic? This is a question
to which the Railway Administration
must seriously address itself.  This
matter must be taken up urgently, for
a shortfall of 8 million tons in goods
traffic in the final year of the Second
Plan wag made good only in the first
year of the Third Plan.

A more fundamental point is whe-
ther the Railways alone will be able
to cope with the increase in traffic
and, if not, what has to be done to
generally strengthen the transport
system as a whole, that is, railways,
roads, inland waterways and coastal
transport. Roads and other forms of
inland transport constitute as much an
essential link as the Railways in our
transport system.

I shall now come to the Railway
Service Commission.

Tae VICE-CHAIRMAN (Sarr M.
Govinpa Reppy): I am afraid you
have taken more than your time,

Surr LOKANATH MISRA: Our
group will take one hour.

Surr A. D. MANI (Madhya Pra-
desh); He does not want to give
chance to Mr, Patel.
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SArt LOKANATH MISRA: »10, he
will have,

Under the Constitution, we have
provisijon for the U.P.S.C. and the
State P.S.Cs. This is a third kind of
Service Commission which is not on
the Statute Book. It is not a sta-
tutory body. If is a legacy from the
British administration and as such
now probably it has outlived its
utility. What is how happening is
that the Railway Service Commission
is being used as a tool to fit in per-

sons who are in the good books af the
administration,

Surr SHEEL BHADRA YAJEE:
Question,

Sert LOKANATH MISRA: I knew
that you would question it. Since it
is not a statutory body and the ap-
pointments of the Members of the
Commission are made by the Minis-
try, they are also liable to be infiu-
enced by the Ministry,

Sarpar SWARAN  SINGH: 1
would only state that the appoint-
ments of the Members of the Railway
Service Commission are made after
consultation with the U.P.S.C. So,
they are not gifts of the Ministry.

Serr LOKANATH MISRA: But the
recommendations are made by the
Ministry. l

Sarpar SWARAN SINGH: Seve-

ral people are recommended ., \

Treg VICE-CHAIRMAN
Govinpa REeppY):
Commissions are,

(Serr M.
That way all the

Surr LOKANATH MISRA: But a
gtatutory body should recruit for
higher appointments. Now, the con-
vention or tradition in the Railways
is that no class II appointment is
made by the Railway Service Com-
mission or by the UPS.C. It is
purely by promotion and promotion
also allows for many malpractices.
It is only the class I officers wha get
recruited by the UP.S.C. The rest
get recruited in fact directly or in-
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directly by the Raiiway Service Com-
mission and the Railway Service
Commission has only a semblence of
justice because it is not a statutory
body. Any day the Ministry thinks
of getting away with it, it can do
because it does not have the sanction
of the Constitution. I would suggest
that the scope of the U.P.S.C, should
be widened. They should take
charge of all recruitments. That
would add to the efficiency of the
Administration. I would sincerely
-suggest that the Minister should give
some thought to it and not reject it
because a Member of the Opposition
is suggesting it. ‘There may be
something in it and if the Minister
will kindly go through the recruit-
ment made during 1957—62, he would
probably think the same way as I

think about the Railway Service
Commission.

I would now come to my State. If
you look at the railway map, my
State looks clean, while all the others
are dotted. Of course, Andhra also
is looking a bit clean as Orissa.
There are only two railway lines
running through Orissa, one is on the

coast and the other is in the western
districts,

Surr SHEEL BHADRA YAJEE:
Both are main lines.

Surr LOKANATH MISRA: Not like
Gaya or Patna line. One is a main
line because it connects Madras with
Calcutta and it was because of the
necessity of connecting them that it
was constructed, not that it had to
serve Orissa. The oher line is cone
necting Raipur to Vizianagaram,

(Interruptions)

You did not construct it. The second
line connects Raipur with Vizia-
nagaram, It is also the line connect.
ing Central India with coastal India
Orissa, in fact, needs many railway
lines and I do hope that the hon.
Minister will kindly give some atten-
tion to the requirements of Orissa in
the matter of railway lines. 1 have
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made suggestions to the Consultative
Committee and one of them 1is that
there should be a through coach either
{from Waltair or from Puri going to
Delhi. I cannot now say the trains to
which the through coach should be
attached. If this through coach is
provided then that would be a great
favour to those coming from Orissa
I may point out that all other im-
portant towns in the different States
of India and definitely all the State
capitals are connected with throughb
trains unless it be that they have
different gauges, a gauge different
from the broad gauge. As you know,
Madras is connected. Bombay is con-

nected. Calcutta is connected.
Nagpur is connected. Patna is con-
nected. Lucknow is connected

Hyderabad too is connected,

Surr SHEEL BHADRA YAJEE: Im-
portant towns in three States are not
connected.

Suri LOKANATH MISRA: That is
because they have no railway lines
at all. Probably, the hon, Member
did not understand what I said. They
are not connected just because they
have no railways at all or as I have
already stated they do not have the
broad gauge lines. Therefore, I was
submitting that there should be a
through coach attached to different
trains, the coach to start either from
Puri or Waltair and to go right up to
Delhi. That is what I was submitting
and I would request the hon. Mem-
ber to kindly understand me and
then interrupt. I would really im-
plore the hon, Railway Minister to
look into this matter and oblige the
people coming from Orissa and save
them all the hurdles and hardships
that they have to undergo at Howrah
station in getting a berth even though
telegrams had been sent much ahead
of their scheduled day of travel.
Thank you, Sir.

Surt RAMPRASANNA RAY (West
Bengal): Mr. Vice-Chairman, Sir, first
of all, let me thank you for giving
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me this opportunity to speak today on
the Railway Budget. At the very
outset I would like to speak about
the problems facing us in that part of
the country where I come from.
These problems deserve special atten-
tion of the Government because of
the emergent situation that has been
created by the Chinese aggression o;

our north-east frontier. !

Sir, the Railway Ministry deserves
to be congratulated for the speed with
which the new broad gauge railway
ine was constructed from Khejuria-
ghat to New Jalpaiguri viz Malda
even though there was no emergency
when this project was taken up. This
route was found extremely useful to
rush supplies to different places of
North Bengal and Assam. Now in
the situation created by the Chinese
aggression no time should be lost to
extend the broad gauge service from
New Jalpaiguri to Assam via Cooch-
Behar and Alipur Duar as the alter-
native Assam Rail link. Assam and
North Bengal, I regret to say, have
been neglected so far, to some extent,
in the matter of communications and
now when we are faced with a very
grave situation in our north east
frontier, no time should be lost in the
development of communications in
that grea, .

Then comes the question of bridg-
ing up the Ganga for through rail
communication between upper and
lower parts of West Bengal! The
turbulent river Brahmaputra has al-
ready been bridged at Pandu result-
ing in through rail communication
between the south and north banks
of the river in Assam and for that
the Administration of the North-east
Frontier Railway deserves congratu-
lations. Now, Sir, all our attention
should be diverted towards the speedy
construction of the PFarakka Barrage
which will also serve as a railway
bridge across the Ganga. As I have
already said, this will connect the
broad gauge system we have in the
two parts of West Bengal
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We understand, Sir, that the Minis-
ter of Economic and Defence Co-
ordination, after his recent tour of
North Bengal and Assam has suggest-
ed immediate construction of a rail-
way bridge at Farakka. In reply to
my letter, the Minister of Irrigation
and Power wrote to me thus on tne
21st December, 1962, on the question
of the Farakka Barrage and I quote
here the extracts from his letter:

Budget (Railways)

“There is no question of with-
hoiding or delaying the work on
the Farakka Barrage Project. On
the other hand, consensus of opinion
in the Planning Commission, the
Ministry of Finance andg Ministry of
Transport is that the work on this
Project should not be slowed down
and that it should continue to re-
ceive the same priority which had
been accorded to it before the pre-
sent emergency arose. We are,
therefore, continuing to treat this
project as one of ‘Top Priority’ and
are taking all possible steps to exe-
cute the scheme, if possible, éeven
ahead of the schedule.”

As has been stated in this letter, in
view of its importance, every effort
should be made to complete the work
of the Barrage in record time, work-
ing round the clock rather than spend-
ing a huge sum of money in construct-
ing a separate road bridge now.
Apart from the railway line, on the
top of the Barrage it will have a road
for vehicu'ar traffic. As you Know,
Mr. Vice-Chairman, the very question
of the existence of the Calcutta Port
and the supply of drinking water to
the millions of people of Greater
Calcutta devend upon the congtruc-
tion of this Barrage. It may be that
a question may come up, whethpr to
have the bridge at an early date, say,
within two or three years, or to wait
for the Barrage for five or six years,
because the Planning Commission has
fixed the target at 1969. If the choice
is given between the two to the people
of Bengal, they would certainly pre-
fer to walt a little more for the
Barrage in order to gave Calcutta,
|
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I have already suggested for ex-
tension of the broad gauge raiiway
line from New Jaipaiguri to Assam.
Everyone knows how the civil sup-
plies line to Assam through the rive-
rine route was paralysedq by the
strike of the Pakistani crew in the
Joint Steamer Company. We can
avoid such difficulties if we have an
alternative broad gauge rail route to
Assam,

To another project also I would like
to invite the attention of the hon,
Railway Minister in the haope that it
w 11 receive his sympathetic consider=
ation. Sir, a survey was undertaken,
together with the survey of the
Khejuria~-Malda  Project, of the
Ek'akhi-Chhilampur-Raiganj and the
Chhilampur-Balurghat-Hili Project.
Most of that portion falls within the
district of West Dinajpur which was
severely affected by the partition
Whereas the Khejuria-Malda Project
has already come into being, no
sign seems to be visible of the taking
up of the other project. Conversion
of Barsoi-Radhikapur section and the
New Jalpaiguri-Haldibari section from
metre gauge to broad gauge can brook
no delay for obvious reasons because
both the sections terminate on the
Indo-Pak border,

Mr. Vice-Chairman, in the Railway
Budget, I have to point out that we
do not find any poposal for the
construction of a circular railway
around Calcutta. Everyone knows
that Calecutta has  ever-increasing
transport problems. If the circular
railway is constructed, the hon. Rail-
way Minister will have the gratitude
of the citizens therefore having solv=-
ed a part of their many standing
problems,

Sir, I have already mentioned about
the very great advantage derived by
the construction of the Brahmaputra
Bridge at Pandu. By that it has
been possible to run a through train
named the Assam Mail, from Dibru-
gath town to Barauni to the great
advantage of the people of Assam,
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North Bengal and a part of Bihar,
Two broad-gauge through bogies are
provided from Barauni to Delhi for
Delhi-going bassengers arriving there
by the Assam Mail and they are
transferred to the Toofan Express at
Mokameh Junction and vice wversa.
As the two bogieg are insufficient to
cope with the large number of
bassengers, including our defence per-
sonnel, arriving by the Assam Mail,
we would request the hon, Railway
Minister to put on a through fast
train from Barauni to Delhi vig the
shortest route for the convenience of
those long-distance passengers. In
the meantime, efforts should be made
to accelerate the speed of the Toofan
Express and thus reduce its running
time easily by 4 to 5 hours.

Budget (Railways)

I would also request the hon. Rail-
way Minister to run daily services of
the 8! Up and 82 Down Vestibule
De-Luxe traing between Howrah and
New Delhj in place of the present bi-
weekly service each way, because

these trains have proved to be most
popular,

Mr. Vice-Chainnan, the people of
North Bengal have been anxijously
waiting for the North Bengal Express
train to be diverted vig Farakka, to
run by broad gauge, from Khejuria-
ghat to New Jalpaiguri, The dis-
tinguished predecessor of the Present
hon, Minister of Railways promised
us a night train from Calcutta to
Farakka vig the BAXK, Loop after
Testoration of the eroded portion near
Nimtita and Dhulian.  Thig portion
has since been restored and has been
opened to goods traffic, The railway
users hope that the promised train
will be put on and the North Bengal
Express diverted with effect from the
1st April next, the date on which the
hew summer time-table wil] come
into force,

Sir, as the days are passing we feel
that the standard of departmental
catering is gradually deteriorating.
Complaints are increasing that the
quality and the quantity of the food
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supplied by the departmental estab-
hshments are poor. It igs high time,
Sir, that the whole policy regarding
the catering system on our Railways
should be reviewed and such steps
taken by the hon. Railway Minister
as he deems proper to ensure better
service to the Passenger.

3 pMm.

Time has come, Sir, to review the
question whether II class should be
retained or abo.sheq altogether.
Whatever decision might have been
taken in the past, the general public
feeling is that it should not only be
retained but should be restored in the
trains from which II class accommo-
dation was withdrawn.

Sir, the locomatives supplied to the
N. F. Railway by the other Indian
Railways to run the newly construc-
ted B. G. railway line in Katihar Rail-
way District are so old and overaged
that long detention of trains has
occurred from time to time due to
failures. In this respeqt, the Rail-
ways concerned, we are afraid, have
treateq the N, F. Railway very bad-
ly. Though during the emergency
some locomotives of better quality
have been supplied to N. F. Railway,
there ig still more to be done. Due to
dearth of powerful locomotives full
length ballast trains cannot run on
the newly constructed B.G. sections.
As a result ballasting of trucks has
been subject to long delays.

Provision of diesel locomotives for
goods trains in the N, F, Railway has
become very effective. To shorten
the running time of traing on the
narrow gauge between Siliguri Jn.
and Darjeeling, by avoiding watering
of steam locomotives, ete, it may
kindly be examined if dieselisation of
Iocomotives on this section will be
useful. At present, 3 train takes more
than six and half hours to run bet=
ween Siligurj and Darjeeling resulting
in diversion of passenger traffic to road
transport which takes about half the
time and unless effort is made to re-
duce the running time the train ser-
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vices on this section will not be ps . formance of work of the Railways

attractive as they should be. ‘

Sir, as is known, Malda is a mango-
growing district and from almost every
station of this district a large number
of gift parcels are booked to diffe-
rent parts of India. T am sorry to
narrate here the last year’s incident
that ninety per cent, of the mango
parcels thus booked via Farakka and
Barharwa either never reached their
destination or reached there with con-
tents having become unfit for human
consumption due to heavy detention in
transit. We hope steps will be taken
by the Eastern Railway authorities in
consultation with the N. F. Railway
authorities for the speedv and effi-
cient movement of mango parcels
during the next mango season.
‘Supply of sufficient number of wagons
also should be ensured for movement
of the mango trafic from Malda in
wagon loads.

Sir, at Katihar the B.G. railway
station has been located at a long
distance from the M G. junction with
the result that passengers have been
put to much hardship to travel from
one station to the other. Steps should
be taken to take the B.G. train at
Katihar to the junction station for the
convenience of the passengers.

My last but not the least important
point is, Sir, about provision of staff
quarters for the traffic staff at Malda
town and the marine staff at Farakka.
I hope the hon, Minister for Railways
-will be pleased to lock into this matter,

We know, Sir, how difficult it is to
run such a huge railway system in a
big country like ours. Still there are
so many things top be done. And
before I conclude, 1 congratulate the
Railway Minister for his proposal mot
to increase the passenger fare in the
Budget and with these words, Sir, I
lend my wholehearted support to it.

Surt A, D. MANI: Mr, Vice-Chair-
man, I, on this side of the House,
offer my congratulations to the Rail-
way Minister on the account tnat he
has presented of the remarkaoie per-

|

during the period of the emergency.
The financial results of the work of
the Railways have been quite satisfac-
tory and we find that as against
actuals, under Receipts, of Rs. 500
crores in 1961-62, the Revised Esti-
mate for 1962-63 is Rs. 549°62 crores
and the Budget Estimates of the com-
ing year are a little higher. While
the House should be satisfied that the
traffic receipts have been considerable
and have been on the rise, the House
will note with alarm the proposal of
the Railway Minister to increase the
surcharge which is already operating
on rates and also his proposal to levy
a ten nP. per rupee cess on parcel
traffic excepting vegetables, milk and
newspapers. Excepting these _ three
categories, all the others will be
taxed. Mr. Vice-Chairman, the
Railway Minister wi:l agree that while
the couniry would Ye prepared to
accept increaseq financial burdens for
maintaining the railways, there must
be an unanswerable case for increase
in traffic receipts. There is a good
deal of dissatisfaction with the opera-
ting ratio and the working expenses
of the Railways. I have gone through
the figures set out in Appendix VII of
the Explanatory Memorandum and I
find that in almost all the important
Railways, the operating expenses have
gone up from the 1957 figures to an
extraordinarily bigger figure compared
to the figures of the year that is end-
ing. For example, in the Eastern
Railway, in 1957-58, the operating
expenses were Rs, 43:87 crores while
in 1962-63 it rose to Rs. 59-31 crores.

Serr SHAH NAWAZ KHAN: What
about the ratio?

SurrT A. D. MANI: Ratio I have not
worked out but the rise has been con-
siderable and sixty per cent. of the
rise is due to expenditure on the stafl.
At the same time, expenditure on the
maintenance of lines has been more
or less stationary., For example, in
the Eastern Railway, the expenditure
on the maintenance of lines was
Rs. 14-30 crores in 1957-58 and in
1961-62 it was Rs. 14:48 crores. 1 am
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suggesting the point that while we
go on increasing expenditure in work-
ing expenses largely on account of the
concessions given to the staff, there
has been a great deal of reduction in
the efficiency performance of the Rail-
ways. This is a matter which should
engage the attention of the Railway
Minister. If we expect the country
to bear a heavier burden of indirect
taxation—and these increases in freight
rates and parcel traffic would amount
to some form of indirect taxation-—
the country must be satisfled that the
Rai ways are operating on an econo-
mical basis. I should like to mention
here in this House that we have so far
not undertaken a praper wark study
of the efficiency performance of the
Railways. I know that there is a sta-
tistical organisation at work but so
far the Houses of Parliament have
not been furnished with the fiz-
ures relating to the assessment of the
organisation that they have in the
Railways for studving the perform-
ance of Railways. I would like to
invite the attention of the Minister
for Railwavs to the Report of the
Britih Transport Commission which
was placed before Parliament in
1959. We do not have the latest
Reports. In a paragraph, they say:

“There wag an overall reduction
in 1955—58 . . "—

They take a three year period—

“ ... of nearly five per cent. in
the total number of staff emp’oved
bv British Railwavs from 577,070 to
550,000. The figures have fluctua-
ted, the greatest reduction being
in 1958 when there was a decrease
of four per cent. This reduction
in staff has been made possible by
greater rationalisation, mechanisa-
tion and me=sures to increase pro-
ductivity combined with reduction
in traffic. Close consultation has
been maintained with the trade-
unions whose support in obtaining
greater productivity has been most
helpful.” .

I am afraid that no such comparative
study has been made of the efficiency
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performance of our railway system.
On the contrary, the findings of the
Railway Accidents Enquiry Com-
nmuttee, which unfortunately have not
been circulateq to Members of Parlia-
ment in the form of a printed bro-
chure but are available in the Library,
show that fifty-three per cent of the
accidents that take place on the rail-
ways are due to negligence on the part
of the personnel. They have examin-
ed many cases and point out that sig-
nals were given to allow a train to
come at a platform when another train
was standing on the platform gnd on
the same line and an unfortunate colli-
sion took place. Fifty-three per cent.
of the accidents are due to negligen-
te and these have been responsible
for many fatalities and for des-
truction of Government property. The
country is not satisfied with the per-
formance of railwaymen in regard to
the normal operation of the railway
svstem in our country. The Railway
Minister has referred to the great
effort put forward by Railwaymen
during the present emergencv when
they carried a larger volume of traffic
than they had at any time in the past.
If that was possible during the emer-
gency, why can’t the same tempo be
kept up in normal times. Ours ig a
continuing emergency. If there is no
Chinese aggression on the frontier
there 13 this question of economic re-
organisation of our country and the
success of our Plans, An impression
has spread that while the expenses
have been going up there has been a
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gradual let-down in efficiercy in
our railway systems. The Railway
Accidents Enquiry Committee also

points out that in many cazes the sta-
tion masters have been at fau't and I
would like to ask the Railwav Minis-
ter whether the time has not come,
in view of the increasing burdens
that he proposes to place on the
shoulders of the peonle in the country
in the form of inrrease passenger
fa“es, in the form of increased freight
rates or parcel rates, for the Railwavs
to conduct a sample survey in every
railway svstem regarding the work
performance of the railwaymen,



1103 Budget (Railways)

Mr. Vice-Chairman, I referreq to the
stationary character of the expendi-
ture on maintenance of railway lines.
What T am afraid of is that we are
overworking the rai way system so
much that a stage will soon be reach-
ed when some of our railway track
will become extremely wunsafe for
traffic. It is necessary, therefore, for
the Railway Board to consider mak-
ing a comprehensive survey of track
renewals and track maintenance for
the next five-year period. I am sure
that the Railway Boarg in its own
office might have such plans but if the
country is to be taken into confidence
on the question of expenditure it has
to incur for running the railway
system, a comprehensive blue-print
ought to be published by Govern-
ment and the Rai'way Board giving
their estimate of what the track rene-
wals and the proper maintenance of
railwav lines are going to cost them
during the next five-year period. The
British Transport Commission pub-
lishes such flgures. As far as the
Indian Rai'ways are concerned, they
give a wealth of statistical material
which they do not give but we would
like the Indian Railways to match
their performance in regard to the
publication of the costs for the moder-
nisation of our railway system.

Sir, 1 referred to the question of
the gradual deterioration of the effi-
ciency of railway personnel which is
reflected in the findings of the Kunzru
Committee report. It has been axio-
matic among the railwaymen so far
to consider that as far as the railway
job is concerned, it is better to chqose
the son or the nephew of a railway
gervant and this attitude seems to
have been upheld by the Internatignal
Rai'waymen’s Un‘on. It is true in our
country, we regard that leadership
runs in the family. If a person hap-
pens to be a Member of Parliament
and he is no longer there, his son is
considered to be a suitable substitute
for him because he has had the ad-
vantage of living in a parliamentary
tradition. |
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Surr B. D. KHOBARAGADE: That
happens in the Congress Party on’y.

Surr A, D. MANI: That also hap-
pens in the Railways on a very large
scale. In the Railways, recruitment
has been so far on the basis that
members of the families of railway-~
men would make better railwavmen
than outsiders, and on that basis re-
cruitment has been done so far. I
do not want to stand in the way...

Surr SHEEL BHADRA YAJEE: Not
now.

SHrr A. D. MANT: It is mentioned
in the Kunzru Committee report.
On your side, you do not need to read
any report. As I said, it is mentioned
in the Kunzru Committee report
that that is the basis of recruitment.
Sir, I would like to suggest to the
Railway Minister that now that we
are entering on an expanding era of
railway economy, when we are ex-
panding our expenditure and also in-
creasing our receipts, we should have
a comprehensive enquiry conducted
into the matter of recruitment of
rai’'waymen. For example, in the
British Railways,—I mention British
Railways because it is also a nationa-
lised undertaking—they send actual
scouts to British universities to talk
to them about railway work. They
want to get the best material for run-
ning their railways. I am not sug-
gesting that we should send out
scouts to ocur colleges and universi-
ties but a systematic attempt should
be made bv the Railways tp present
the attractions of railway service so
that qua'ified men men who are qua-
lified in science in schools and colleges
may be available for responsible jobs
on railwavs, not necessarily as offi~
cers, but as station masters, cabin
men, signallers. ete. For all thrse,
a knowledge of science is renuired. I
think an all-out effort is called for on
the part of the Government to consider
new methods 'of recruitment of rail-
wavmen, M~ Vice-Chairman, I should
like to mention here that a good part
of the unsatisfactory character of per~
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formance of railway personnel js due
to the absence of any insistence on
rigorous tests for those who run our
engines and maintain the track. If a
person becomes an aviator or a pilot,
he has to undergo very rigorous tests
at stated intervals to prove that he is
worthy of flying. For example, a
Wing Commander who might have
got his wings, cannot rest on his
laurels. He has to appear before a
medical board and be subject to cons-
tant medical and other tests. It is
necessary that such tests should be
conducted on railways a'se in order to
weed out inefficient personnel. In the
enquiry which has been instituted
into railway accidents it has been
found that a number of drivers have
been over the age of 50. At the age
of 50, a man wants to go home soon
and he is inclined to drive the engines
at excessive speed. When I gaid that
there should be a comprehensive en-
quiry into the methods of recruit-
ment, T had also in mind that Gov-
ernment should . ..

Surr SHEELL, BHADRA YAJEE:
You can work up to 100 years, but
the drivers are not fit to work at 50
years?

Suarr A. D. MANI: You can make
him a Cabinet Minister, there is no
objection but do not make him a rail-
wayman. That is my point. These
are the causes which have been poin-
ted out in that report which you
would not read. Sir, we must have
continuous and rigorous medical tests
conducted from time to time.

1 would also like to make an ob-
servation on the working expenses of
the Railways. I ‘ooked in vain for a
statement on the working of metre
gauge railwavs taken as a separate
unit. I made a reference in my speech
last year that the metre gauge svs-
tem is becoming costly and unecono-
mical, and the largest number of
railway accidents have been on the
metre gauge railwavs and not on the
broad gauge railways. If some of the
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lines are uneconomical, it is better
to close them ‘down. There is one
part of the country where, for a
distance of three miles, a train service
is being run, when there are compet-
ing bus services also there. It is time
when we have an expanding railway
economy that we shou d have statis-
cal figures regarding the working of
the metre gauge and narrow gauge
lines, and I hope that though the
figures have not been published in
the Explanatory Memorandum, the
Railway Minister would take the
House into confidence about the per-
formance of the metre gauge rail-
ways.

I would like to make a suggesiion
about the present cess that the Rail-
way Minister wants to place on parcel
traffic. It is my considered op.nion
that the trend of passenger and guods
traffic is steadily on the rise on
account of the increase in the general
economic tempo in the country. The
Railway Minister wi.l be able to get
the surplus that he wants to give to
the General Revenues even by adher-
ing to the present rates instead of
imposing a new cess on parcel traffic.
For three categories of goods there is
exemption but still there is no doubt
that the levying of the increased cess
on parcel traffic will lead to a general
rise in the cost of living in the coun-
try. We do not want the Railways
on the one hand to increase the cost
of living in the country and at the
same time p'ead that the increase has
been justified on account vf the need
for mainta'ning the railway finances

on an even keel There ought
to be some co-ordination between
one Ministry and another in regard

to these matters. I do not know whe-
ther the Minister of Economic Co-
ordination has been consulted regard-
ing the increase in the rate of parcel
traffic, which the Railway Minister pro-
poses to impose. Tt is necessary that
we should keep down gs far as possi-
ble. anv increase in the freight rate so
that the economy may be kept going
and we may be able to expand our
export trade. I may mention in this
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connection that in regard to the Bri-
tish Railways I have been trying to
find out the precedents which they
have been following. Whenever the
question of raising the freight rate was
considered, the Railways took the
public into confidence. They do not
announce what exactly is going to
be the rise in the rates, but they try
to understand the difficulties of busi~
nessmen and the Chambers of Com-
merce are always called for consul-
tations in regard to this matter, I
would like the Railway Minister to
make a welcome departure from past
policy by taking the affected people
into consultation and ask them for
their opinion on the general question
so that he may have the opposite
point of view presented to him in the
course of the discussions which might
be helpful in coming to a reasonable
conclusion, T

I would also like to suggest that in
regard to the railway system itself we
should have area boards at various
centres, Such area boards are work-
ing in the United Kingdom. The area
boards advise the Railway Adminis-
tration and the members of the area
boards consist of men of busihess
from various walks of life and bring
to bear a non-official outlook on the
Railways’ problems. While there are
the Railway Users’ Consultative Com-
mittees, these Committees meet only
at certain intervals and the Railways
do not have the benefit of continued
guidance from them and continued
information on matters which may
not come to the Railways through
their normal channels,

I would like to make a mention
about defence expenditure. Now, while
we have been talking a good deal
about stepping up our defence effort
against the Chinese aggression, there
has been no estimate of the probable
increase in defence expenditure in the
next two or three years in the Rail-
way Minister’s speech. If the defence
effort hag to be strengthened, it has
got to be strengthened first on the
railway level because both the NEFA
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and: the northern region have got to
be  connected by rail-roads, We
should like to know from the Defence
Minister what the burden of expendi-
ture on account of the defence effort
would be during the next two or three
years. I do not want to anticipate
what the Finance Minister is going to
say in his Budget speech, but I am
told that the defence expenditure is
likely to be doubled, If there is an
emergency, we must know how we
are going to meet the emergency
from the railway point of view. I
would suggest, therefore, that the
Railway Board may consider the
guestion ot publishing a general blue-
print on railway expenditure on
account of defence during the next
three or four years. Further, it is
necessary that this question of in~
creased defence expenditure should
also be co-ordinated into a considered
policy.

1108
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Regarding passenger traffic, there
hag been a substantial increase in
passenger traffic in our country, but
it is necessary, in order that the
economic life is placed on an orderly
basis, that facilities for transport are
available easily in various cities, I
know that there has been a substan-
tial increase in suburban traffic.
There are many people who have to
stand in queues for half an hour or
forty-five minutes at the bus stands in
Bombay and this is also the case in
Delhi, but there is no question of
suburban traffic here, In view of the
increased turnover of suburban traffic,
I would suggest that the Railway
Minister should reduce suburban
traffic fares in order to promote the
economic well-being of the country.

Madam, I would like to go on - to
the question of workloads. I have
made a reference already to the
example set by the British Railways
in conducting studies on workloads
on their railway system. Somehow
the impression has gone abroad that
everything is centralised in the Rail-
way Board, There have been state-
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ments made by the Government in
the past wherein they have stated
that there has been a good deal of
decentralisation. But by and large
the people believe that the per-
sons who decide matters of policy and
almost matters of important detail
are Members of the Railway Board.
If the Railways are to function satis-
factorily, there has got to be consi-
derable decentralisation of work.
This is not only a problem on our
Railways, but it is a problem all over
the world. The general trend has been
in the direction of decentralisation and
I would like to ask the Railway
Minister what attempts have been
made so far at securing decentralisa-
tion of work on the Railways and
particularly at the zonal level,

There was a suggestion made this
morning, I believe, by one of the
speakers who wanted a separate zone
for a certain State. I do hope that
the Railway Minister would put his
foot down firmly on any suggestion
for a separate railway system based
on territorial identity, No State, how-
ever big it may be, however impor-
tant it may be, can demand that there
should be a geparate railway zone
because it happens to be a separate
State in the Indian Union, The zonal
system should continue but it should
continue on the basis of cohesion in
economic operation and not on the
ground that some State would like to
have the honour and satisfaction of
having a railway zone located in its
capital.

Surt MULKA GOVINDA REDDY:
‘What he said wag that the Southern
Railway and the Central Railway
should be regrouped as they are un-
manageable, There should be re-
organisation,

SHRT A. D. MANI: Yes. This is what
I wanted to ask the Railway Minister,
viz,, whether he has found that in the
case of the Central and Southern Rail-
ways the charge has been made as
being unmanageable, whether there
has been decentralisation of work
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and whether the work 1is Dbeing
done according to the normal

practices and there is no let down in
efficiency on that account.

A reference was made to departmen-
tal catering. 1 believe there are 97
stations where departmental catering
has been undertaken and there are
about 5,000 contractors at work. I am
a believer in State enterprise in some
directions and I think the Railways
have offered an excellent opportunity
to Government to show that they are
as good employers as any. But if the
Government thinks that while it can
fit locomotives with Suri transmission
with commendable competence, it can
also make gulab jamuns and jilebis
with commendable competence, they
are entirely mistaken. I hope that the
Railway Minister, at least as a person
coming from a part of the country
which loves the good things of life
would appreciate the fact that our
catering has come in for a good deal of
criticism all over the country. It is a
standard meal and standard sweet-
meats that are being supplied and the
standard sweetmeats and standard
meals are often below standard. It is,
therefore, necessary for the Railways
to give up the idea of departmental
catering at a number of places, except-
ing where it is necessary, and allow
the people in the private trade to come
and take up catering as they did in
the past.

I would like to make one final point
before I sit down. That is about the
question of sabotage on the railways.
The matter was gone into in very great
detail by the Railway Accidents En-
quiry Committee and it has been dis-
closed that in the case of one accident
the railwayman was sleeping, the
policeman was sleeping. The police-
men who had been detailed to guard
the track were found to be sleeping.
In one accident—I forgot the name of
the place, I think Padali station—the
railwayman, the policeman, was charg-
ed with sleeping while on duty and on
account of their negligence of duty the
accident took place. Now, I find that on
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account of the recent amendment of
the Indian Railways Act, the punish-
ment for sabotage has been enhanced.
For the first offence, three years’ im-
prisonment hag been provided under
the recent amendment. In view of
sabotage occurring ag a matter of me-
gular operation on the railways, a
continuous operation on the railways,
I would suggest to the Railway Minis-
ter and to the Home Minister to con-
sider enhancement of the penalty for
sabotage. 1 do not like death penalty
at all. T am in favour of removal of
capital punishment. But I may men-
tion that during the period of World
War IT the Defence of India Rules were
amended to provide that any case of
sabotage to railway lines leading to
destruction of life would be punished
with death. Unless enhanced penal-
ties are imposed on those who destroy
track, I am afraid sabotage woyld
continue because most of the acts of
sabotage are done not for the r lils
but to detain the train so that ?e

goods may be looted, It is only for
that purpose sabotage is 'L.ing
attempted on many railways. In re-

gard to this, I would also suggest that
in respect of track supervision con-
certed measures will have to be taken
by the Railways with the State Gdv-
ernments. At present the State ij-
erments co-operate with the Railwdys
at a number of points. But the track
is run through the States, and it is
necessary that there should be a joint
board in every State which will go

into the question of the safety of
railway property and the safety of
the people travelling in trains. 1

believe that the Home Ministry 1s
going to convene a conference shortly,
and I hope that it would be urged on
the State Governments that unless
complete co-operation is given, if
necessary in the form of a joint or-
ganisation set up by Railways and the
State Governments, it may not [|be
possible for the Railways to discharge
their responsibility of supervising and
examining the railway traffic on those
lineg with any degree of certainty,

Madam, I would like to make only
one morg point. I find that ticketless
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travel has acquired a stability of per-
formance in the railway figures, and
also the expenseg on the maintenance
of liney are mo~c or less stationary.
In the year which ended last year
ticketless travel accounted for about
Rs, 1'83 crores in the form of re-
coveries, and in the current year
about Rs. 2 crores were received in
the form of excess tares; that means
to say, ticketless travel continues as
it was in the same proportion. I
know that Railways have been taking
steps to check ticketless travel, but 1
wonder whether the timz has not come
when we  should consider auy
involvement in a ticketless travel
offence 3 disqualification for certain
jobs. A number of people who
really travel ticketless on ftrains are

students; not the Sadhus and
Sannyasis, they will never pay and
you are not going to recover any

money from them. The large number
of people who ftravel ticketless on
traing are studen s. If a conviction
under the Railways Act for ticketless
travel amounts to a disqualification
for Government emp’oyment, it will
have a deterrent effect on ticketless
travel. 1 am not suggesting that we
shoulq penalise the student commu-
nity immediately, but they should
have the begie of a punishment that
may fall on them i they are detected
in a ticketless travel offence. I
do hope that in thé years to come the
Railways would be able to check
ticketless travel and augment the
revenueg under traffic receipts.

In conclusion I would like to say
that the railways have done a re-
markably good job, and we do hope
that while they wil] continue to keep
up their performance, the Railway
Minister, when he presents the Bud-
get next year, will be able to give a
more satisfactory account in the form
of reduction ot working expenses.

SHrr N. K. DAS (Orissa): Madam
Deputy Chairman, 1 rise to make a
few observations on the Railway
Budget presented to Parliament on
the 19th instant. In doing so, the
first thing that comes uppermost to

1
|
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my mind is to offer our hearty and
sincere congratulations te the Railway
Minister, Sardar Swaran Singh, and
to the noble army of railwaymen
beginning from the Members of the
Railway Board down to the workers
at the lowest level for the steady all-
round improvement effected in the
railways through their joint efforts.

Madam, it is not yet one full year
since our Railway Minister has as-
sumed charge ot hig office. But even
during this short period he has not
only been able to keep up the tempo
of improvement initiated by his two
illustrioug predecessors, Shri Lal
Bahadur and Shri Jagjivan Ram,
but he has added considerably to
their splendid record. A large
volume of Jiterature is normally cir-
culated to Members of Parliament
along with the Budget every year.
The Railway Ministry appears to have
taken considerable pains thig time
to bring each and every aspect of
Railway Administration prominently
to light. Thig has necessitated the
preparation and distribution of more
papers this year. A thorough study
of these papers brings to our mind a
clear picture of the position of our
railways as it was in the past, as it
is in the present and ag it is proposed
to be developed in the years to come.
The most redeeming feature of the
Budget for the next year js that it
contains no  proposal for the
enhancement of passenger fares even
though additional resources to the
tune of Rs, 19 crores have been sought
to be raised next year. The last in-
crease in the passenger fares took
effect from July 1962. The pro-
gramme of planned developmnt of
the country including the programme
of expansion and development of the
railways needed huge resources.
Added to this, the emergency due to
the Chinese incursions came before
the year was out. It was, therefore,
natural to expect that next year’s
taxation proposalg might include en-
hancement of passenger fares. The
Railway Minister deserves the thanks
and gratitude of the genera] travel-

[RAJYA SABHA]

1963-64 1114

ling public of the country that he
has spared them this burden. A small
increase in  the goods and parcel
traffic rate has however
been proposed, and thig will un-
doubtedly cause some hardship to the
people. The Railway Minister has
however, elaborately explained in
his Budget speech, pages 17 to 19, that
the effect of thig increase will not
fall heavily on the railway users. In
that view of the matter I venture to
think that people will not mind this
additional burden to strengthen the
Railways’ financial pocition ang there-
by make a definite contribution to
the genera] exchequer and assist in
the ways and meang position of the
General Revenues. The exemption
from the proposed levy of a surcharge
of 10 naye paise per rupee on parcel
traffic granted to vegetables, milk
and newspapers will be quite wel-
come, but it will be much wmore
appreciated it a few more items par-
ticularly children's elementary tfext-
books and medicines are added to the
exemption list.

Another happy and admirable fea-
ture of the Railway Budget is an ap-
preciable increase of the Depreciation
Reserve Fund and the Development
Fund. The two Fundg together cons-
titute what may be called the two
lungs of the Railway finance, and in
that view of the matter a rise in
these twg Funds wil] be welcome.
Increase of the annual dividend pay-
able to the General Revenues on the
Railways’ capital at charge, which
stands at Rs. 2000 crores, from 4.25
per cent to 450 per cent, is a step in
the right direction. I would, how-
ever venture to think that the next
Railway Convention Committee which
is going to be set up in the year 1965
will gee its way to recommend an in-
creage of this dividend to six per
cent,, keeping in view the general
rise in the borrowing power of the
Central Government. The additional
contribution that will come from this
increase of the dividend will amount
only to Rs. 4 crores,
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The Budget Speech also contains a
fairly comprehensive and exhaustive
assessment of the Railways’ perfor-
mances during the last several years
from which it is quite clear that the
Railways have not only succeeded in
implementing the targets fixed for
the First and the Second Plans bt
will also fulfil the targets fixed for
the Thirg Plan. The drive for indi-
genous manufacture of all categories
of railway equipment has also reach-
ed a high-water mark, and the day is
not far off when our Railways will
not only be entirely self-sufficient fin
all its requirements but will be alble
4o earn foreign exchange by exporiing
their products abroad. The Chitta~
ranjan Locomotive Works at Asansol,
the Diese] Locomotive Workg at Vara-
nasi, the Heavy Electrical Works at
Bhopal and the Integral Coach Fac-
tory at Madras have all been geared
up to accomplish these objectives.
The most creditable thing about in-
digenous production js that the cost
of locomotivey and coaches manufac-
tured in India is much below even the

ex-factory cost of similar articles
imported from Europe. These
performances, when added to the

number of amenities that the Railways
have been providing us for the last
several years, do constitute what may
be called a Dbrilliant record of our
Railway Administration and but for
the railway accidents which have been
occurring rather too frequently with-
in recent years, this record will bhe
an all-white record. These accidents,
though regrettable, need not be cons-
trued as a gerious black mark on the
good name of our railwaymen in
general, and I agree with the obser-
vation contained in the Kunzru Com-
mittee’s Report that the failure of
railwaymen and the accidents result-
ing therefrom constitute only an in-
significant part of their achievements
in the context of the vastness of their
fields of operation.

Madam, I made a critical and care-
ful study of the Budget just to find
out what development workg are pro-
posed to be taken up in that part of
the South Esatern Railway which goes
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through the State of Orissa, the State
to which I have the honour to belong,
ang also to see whether our Ilong-
standing needs and grievances are
going to be met. I may tel] the Rail-
way Minister straightway that I have
been greatly disappointed. Orissa was
for long years an industrially back-
ward State. It is just making heroic
efforts under the inspiring leadership
of its young and energetic Chief
Minister, Shri Patnaik, and his Depu-
ty, Shri Biren Mitra, to catch up with
the rich States of India, not only to
catch up with the other industrially
advanced States but even to outdo
some of them. A railway line to the
deep-sea port of Paradip from the
base of the iron ore and manganese
ore would give a fillip to the poten-
tialities of the Paradip Port. I was
sorry not to find any indication of
this railway line in the Budget
papers. The ex-State areas of Maur-
bhunj, Keonjhar and Bonai contain-
ing rich mineral wealth are promising
areag where 'money could be safely
invested on new railway lines to
earn rich dividends both to the Rail-
ways and to the exchequer, both of
the State and the Centre. This has
not been unfortinately done. Even
the existing narrow gauge line from
Rupsa to Baripada and to Banjriposi
in Maurbhunj District which was pro-
mised to be converted into broad
gauge and extended up to Rairangpur
hag been put into the cold storage.

The Budget speech makes proud
mention of the fact that as many as
45 new trains have been introduced up
to the end ot October, 1962, involving
additional train kilometres of nearly
6,200 daily, but not even a single
train out of these forty-five has fallen
to the lot of Orissa, even though re-
presentatives from Orissa have cried
themselves hoarse for one more
passenger trainr from Howrah to Puri
to ease the almost inhuman over-
crowding of the only one such train
now running. I once made a refer-
ence to this particular grievance in
my speech in this House. In reply, 1
was told by the Deputy Minister, Shri
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Ramaswamy, rather bluntly that I
should not forget that much water
had flowed down the river Mahanadi
since the time I had referred to. If
there has been much flowing down of
water in the Mahanadi, there has beén
much flowing down of water also in
the Ganges and the Krishna and the
Godavari and other rivers which are
nearer to¢ Shri Ramaswamy’s State,
and has there been withdrawal of any
trains there? Probably, as an act of
grace, the parcel express which was
formerly running from Kharagpur up
to Bhadrak has been recently extend-
ed up o Khurda Road with ware
stoppages at road-side stations, BX-
tension of this parcel express which is
more than 90 per cent goods train and
less than 10 per cent, passenger train
can never be a substitute for a full-
fledged passenger train which was for
long years running from Howrah to
Puri and back and stopping at every
gtation and which the Railway Ad-
ministration stopped absolutely un-
thinkingly.

Surt LOKANATH MISRA: Because
they have converted passenger trains
into goo!s trains.

Surr N. K. DAS: Another demand
of the people of Orissa was that the
South Eastern Railway which has the
bulk of its lines and route-mileage
through Orissa and Oriya-speaking
areas, should have the headquarters
of one of itg divisions in Orissa. It
appears from a study of the Budget
papers that Khurda is going to be the
headquarters of a new division. On
behal? of the people of Orissa 1T would
like to convey our thanks to the Rail-
way Administration for having at long
last conceded this demand of the
people of Orissa, assuming of course
that the proposed Khurda Division
would be a full-fledged division and
would cater to all the needs of the
railway-users of our State. Thanks
are also due t{o the Railway Adminis-
tration for taking action for the
removal of another long-standing
grievance, namely the proposed
doubling of the railway line from
Kharagpur to Jagannathpur, a dis-
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tance of more than 230 miles. The
proposed doubling, when completed,
will ensure trains running {o regu-
larity in Orissa,

Before I resume my seat I should
like to support strongly and whole-
heartedly the demand put forward by
my hon, friend, Mr. Lokanath Misra,
for a througnh bogie for passengers
travelling from Orissa, for long-
distance passengers, I mean. It is a
fact that travellers from, Orissa ex-
perience great difficulty at Howrah
Station in spite of the highly courte-
oug behaviour of the men who are in
charge at Howrah Station, I hope the
demand put forward by my friend
will be conceded,

Madam, I thank you for the oppor-
tunity you gave me for taking part in
this debate.

oY fameraTe TSt St
(wem woT) o oweqanfa wgrer,
AAAT IAF HAT ST A ST
faur 3% 9g FT T WA 9gr fF
BAF feumr ¥ qzw Fifew Faw
§fadt for & sar q@ATH dHed
FaRHd IaF F3w §F #F o foear
AgT g1 aRamw Hagr g fF s
F 3T GUT AT A7 g S
FT Y, TEH FIRXH I8 goadw
A YT gAT HA FT Ug sHIEAT FT
A\ I qerEAr I FARF
& =9 &)

# 9y frdgaFea g e
T AT FAT FTAT FrAS FaACH
aEerr F1 @ AR {EEA Fan
A @ T oF w2 fear AT A
Fftava ge ot oqdta Aot &
atadl #1 § IFFARH M 39
Y sarg frar adt &1 4% w23 Fvay
A qTAt fere advg gq & &
W ATERfeT N oag  gaawws
77 g§ wwv aflk fedr qua
TS FAAT RT 9§ 7 &1 T2 AW
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W@ AT 30, WifF FEE T &%
Tl 9Fa ¥ AR HEvEisr sRar
AT FATH kA g &, HiEW
wgr @F WAl F gaesEfen @
AT B ITRT Fig AT AE ¥
R i ferd T E e Fwmard e
QU T Faon3few aga SamwT oy
WL o9 IqF qHEaa § agy Fw
&l WS §) 9wy fend zwoqw@
Uy AHREST ¥ 30 whym
A1 AT L8827 whew w®@ wg
FAIT U H S # ¢t wiywa
4T AT (28 H ¥ & wfqwm w
TE ¥ AR GF WEST  FT q4T
2 oF wEong fome gatt adf
wgiE 7 A AR FF AT F g
ufus waoFefer gt &5 et
Fi5 fewmr adt & e A7 wgen
faer oo /A &7 AT < qar
T T T ST WA 93 i f
T FET LA U, AR WIHIGT
B I AT AR ©hA 9T ;T
¥ § wuy fooedlt wmw oo @Y
AW F( TgAT §C g P wrd ar
frdY &t 99 FX g W F
Jdw vt Futhai & ar g
213 99 q® §wasw e &y
qUAT T & S0 ag AT Ay
WET FL A AT AY FEW AR
gUEET FOvad W SEeAT w7 F
fry o famr 4% & qdtw Ao
F atbral Fr T & qLE 3H
digr a1 A 39 ar 47 facarw g
fo ofar owE SR Ao W
F a1 wfa Fae H fEan
ST A F1 TMW e A &
aifadi & syEeHr W Fae H
AT gg FLGH | AT IAHT -
M IEy owar g fF ww dagd
gHTT § WX WV A5G FIH FT 9954
2, A ad feqm § gaTd wy ST
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:fF gi At F Pl Fifwg
WIFT FET FT MAAT FEAT  TIAT
g I9% X FW Ay SAAr A
AE FAIIT AT AT A AR
IT AR (Wl S FA FT XATE
FIFT | T AT SHAT FT S
T AT E9E 9w FT @wET §
fo awq= ¥ wosr awar oAt s
qg A F FUT S §7 ¥ Fw
FO AT AR Fouar agad wias
TR 9 agd ekt qary Aoy
Futtt wrsfaa araw @ =9,
Tqr AT g |

S % FAfErT &1 A
IEAY agd T ¥ § BB ogd a3
qreT #Y sgTEIT F &7 §, T ATC FT
&, zax worar ooy & 9@ @
3 W A & Ay qe A an
&) aga ggAw AW g, TG
St gey wer  faemer waEr @
T g &5 g A & ofal 5
T A 37 F7 g ] AR IF qEq
e ®™qT FAH X A9
foexa o979 8, ¥ABA § | 99 qF
TR FW a9aw f@velr F 99
FTAT A 3T T FT SAIEIT FIAT
AFS FT AIHT FIAT F5 AN
TEY T & HC & Pt A WorT & fad
Ia1% AR ag AL g8 @1 & fadarg
qq ITRr zATIH 5 &7 woew o
am fear @ W fr wTAr d A1 99 FH
FAR FTT AGT & | WL T YA Wgd

2 g oo d1 3 e
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[= famargam wamreft sefear)
IZA TEI Y g WA o@h Ry
T A AT LY A &V AT HYF
TE FT AT TG 9T AT @
T sgw fau fommw w4,
JOy &N & Y gEEr e o=y
e T Aifgd | gAArt & &
T WY AME WF gar AR
TH R FARAT T FT AT AR L,
T GO &) THAT FOA &L
T A FXd g WA ATIHET G-
fafeew ded z@ g0 ¥ 9 W
qfgd fF ®& W F qdoH
AR ¥ g W 4 F9 & 94-
T e F 39 fFAR ¥ 99
fFeaT TIT ¥ IIT, T &
= fox X 3@, a%9 F 09 |
fadr o Y A1 aTg A FvEe W
gy Ffer Ak Wl R o
ferfs @ ®8 | #1 waedr &6
dEd g1 AW AR g

e g Swg afen = A
e gews et fer & fmedr s
FEQT FUAT FEA § 1 AW @A
¢fF v G497 Sl g 9T Sar
& foow #fr aw @ aw v et ar A
Y mefral  F 934 7 sgqedr g
gEAT R | qxE 9T Y Sfaars Faan
ARG AEF g1 g2 WK 93
M T §, 9% N SR € aFedE
WA TfF TR A ACE A5G
JATE A% | g% FON JAS |
T ¥ g9 Wy T FT F AT
WiEr W wg A9 9, g Sfaa T
FHAT TFAT ) agy A IAR
gufrdsr &t o @ & 3g 3w 2,
f T WY IFH q37 F) qFEdT
FW JISART  H=H LW |

gafEer &1 99t s gy &
g s fRmwER § BB o A
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ST agT T gATHT FE AT
AT T FE gEr FAT arer A
FI4T AL AT GHIR AHA WA
2, #& a1 wnfaer & fawar gom
foegar 331 Tgeg oY § WX FE
AT T e gt & R §g
AL ST AFAT | T LGAT L IT AT
Fler Waw Farg F OFL qAT G
Fv fEq @1 f& agfeaar @y
g fegar 3er &, 9Ar @ SO 0
Farqr fpees  amex #IT 3T qET
foa gwar o w4 gy W ag
qezq wa F  HEAEE
e g7 F R 7 #F 739
frer o % =gy o fraar §
ag Hier g {Aaar AT 99w fadr
90 #gley Teq & fF v frar
ECIECIE T E N G L W
W g &fF T frar W
qT IAFT M fody A< feadae
FT FEAET T g QAT gado
ST gEF e uT 9T FETA ¥
QAT A feuEHT  99% AT 49y
Fg FET TFG g qrd e ar &
w013 | Ffew YW g faaw &
faawr €1 fowr 3@ aX ¥ q@w @
I TATE AFT & ZIFACH TTE AR
T gRF § qrara § wEy R A4y 9%
FIT F9T FT F QT F0IT ST GFAT § o
X A F3 H7 [ 7 fFar 1 "Fqr
t o ot e 98 a9 99T
g1 ag freaerd wiig X, ag AT
Fdox & fw agr A aw afrar &
Fq Faw HBT qEY IT FT ATV
F @Ew fmm w AT Fg war
FAT TTALAF § | OF g AT T7
T & f = wg Ifaa a9d d aTar-
T AT HY TTHT T GHEAT FY §F FLA
F fod 2 naAdT o1 W FRa FAd,
o §&R ¥ #fgd fvoag miw
arat #1 9T 3 ¥ fA¥ w0 oAy
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FLAT AZT &, IA g9 WY AIT FW
O g off qgw w3 A A faeaas
¥ gas fa) syqer a3 ) AW TR &
Wi ag sgaeqr g1 gwdy g

4 P. M.

ST aF QAL FT A 8 AL
T 9§ AT L8%o-%7 &
feat® €1 § 9% 7E 5,505 TROSER
g AT 2882-%R ¥ A7 a¢5¥ 17
A AT AT 7wy qaue—so ¥ 3 4,
L8%0o-¢ ¢ ¥ 35 gy 7 AT L8EL-ER
¥ ag ¥ ETE, ¥ w7 gE g 18803 g
Fawfaar & 3y =whws & =g
SRITTTF Tl 3T A0 gwac {5 qxq
FI T 3T I3 & gAT F2 | W7 FRan
‘&g 7 g fae farar va% @S 7 o
TS ZT WX qA F AT g A
sfqea agar ST WrE 1 Qaue-%o ¥
. afqaa, (ego—g ¢ i | 29 Whaaw
o 985~ § v afaaa g v
HIX FgF TF Fieqaeq aq7 felanee &1
qar § fede § aarar g fr ss v
‘21 T wiaR W Wy wrw’ "
3qd, g &Y frqm ¥ faar g,
FAS FHIT F FFAT S : |

“Failure of railwaymen and the
accidents resulting therefrom consti-
tute only an insignificant part of
their achievements in the context
of the vastness of their fleld of ope-

ration.” LT |

a9 9 39 I%g <o Afqad WIqT #Y
AT ¥, T FT qAET F QAT
I FAEY FFAT & g v T30 $halia-
fete 8 1 a8 §g qaA" QST O
g | AR W avg § shafafeie
AT g St S Ffaay gHsET g
EART W AT FT X Ay arr }R Afqaw
Q1 faeger Anfafqasr § s o-
fastad #37 A1 ArEaFar @ T@ 1

|
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79 faew ¥ & wa F=O o =g
EE & T A0 STRT qafadt S
uFfi3Ed g E ST W IW AYE q
gre & i sfFmfalfedee amsw 99 ¢
fas wg@ A&l @ 98 S=a q@l |
zafag  fages € % 39 o @W
a g g 397 HraaT § 5 ugey
o7e frdl awig & g, URiIger yae
&Y g AT Sag g99 & T g @9
qE F T FA A1igd | femuse
Pego—% ¢ H ATA IYAT 185
¥ Qo FY T | T TE ¥ ST TFA ST
F gaard agdr o %@y §, 38 SfEa
TET FET AT THAT

safezeg Fg &1 9=t F7 T & A
AT =TT FWI Y, ARMICGET
Ufar wmw femfar faes 9)
FFEXAIlET SATEAT A EF 1 GTAT
39 I3 Al o g fFar Tar g
wre gt fydfes a9g 1 I71 77 &
Fgr ag a2 faat fF 9T omi &7
RIS § FACT W 79 AT
FOT ITH! FAafeg a9 ¥ fad #m
T fF | v F e 7 a8
3a¥ ? fer mar 3w aw@ F F @
At It T R E | § frasw wem
fr 3@ sqarfal F1 sdfeg A &
far MA-arsT ar JarE-arge Sar oA
7 Fw 3T Fiy fF fog dw=m
¥ FH ¥ F9 QRIS g A1 9aFT AT
39§ F 93 AR F AT IR
Fax faemm ar 39 377 ¥ THAE
fagerr fraw aar oimee =fas gia
3%t wex a1 faedt | faw dn & =18
AT 3T TG FT AIHAT FL H TE FT
a1 Fg uifagas faawr =nfgq |
AT ITRT ATEATRT & ST Feqa
FI a0 A7 T T ofyrmaa faoa &t
SqFEqT 7 ST @ 9T fav @
o O I | 3afa AT WEsaw
s 7o feay ¥ g% ey st =figd
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uFfiSET & are ¥ U HiT A
£ i ST Ty WY TRNSEA g § &I
T9 U A @y g 5 W wef A
iftRa gwaTed 1T § @1 qg AT
FReRETd FIET AR T STAT AT AT
wG § Al VB GFI F B UEATE
wF a1 AT fordt a3 1 ed, FF
Iq e & w5 g7 = §
¥ 7 qrrar wen fF e Gar orEer
&1 A7 T ATEHTZT TV AT ANE JEHAT
1 foady T a4 & a9 o Ao
fox afex s wfus faey =ufed |
g% HATAT ST AN Uaglew & fay
et ave & e gl § 5% faars
e FEATar & ST Frfgd | A
gt # ATEl Y T FT FAA AT
AT § Tafaat w3 § A 99 T §
&E T AT T AT § AV AT
fgoms e g7 "oy Ga wEr A
1 7g SfaT 77 ey A7 T |

oq 395 Fwtor 1 97F aF g9 2,
gaaaTafa wgeAr, A A7 1 G w7
T T &7 3@T g AT & o7 dmar
& "% va¥ #v § g feam & sifa
FATE | OE TF WeF _w & AR
T & G FT 99T § TH9 AT
T 3@ @A fxarg g o wrd of
o) aIg § 3G GHAT § HIT WL F7
AEgar § 7 =W ¥ G | 1 7 AT A
G X T qFA § (F A9 HIT 0oy
H3 ¥ 77 org T 7 et sqgear @
foraet 9 39T TEE A9 v § | 9T
Far ¥ A o A wRr Y &0 9 oA
feafa & & sy & fF g7 9 w1
OO T & | Ag ww7 ¢ fE agi qife-
foga Sav wwEr  AE 93 wwar 2
FZF F AT ATAATZSE § F AT T
P T #A | Y g o ug
S 71 s 7 fear o | @Y A
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oY S Y a3 T § 9 A H AT
wg &7 0% 9g7 g7 FIHA BT AT F
FET ATEE WG & ) TR araeE W
TTGHT AT T 8, T AGT 39 AFEA
¥ v feafs & 1 me § soy fpAdr
AT AT & ° AR FE AFGL & A
78 & @A A\ g Y FHEs #
(el & foeree 2 oy fooolt &1 7519 &
gaar frdl gt gy &1 faamr g @
FE ML MU G FHF oA fF
qEq N ¥ FrHT T ATRA o AT
I | AT AL F T @G ATET A
smeggdArafigie | PRa = &
3 A ¥ wORt AR F A% g g,
qHT qUT e g | faaeT T gEE I A
AT Hey 3T I forw FT S
qHT A A € WAL @A g1 AT
& AT T &1 F19 FAT F@T L |

T, ST aH TTATT T TEgEedqT FY
wATe & AT afes UHSEH FHE AT
foE w7 ooy W #r fae
v faa #r frarer & f5 woa
T fAE ®F H @ AT § ) AT
ST HeuaEdT § IAAT qF quA AT
fe ¥ AR ofsws FESEE R
# e 7 &1 | grsuEE & fagr
FT TTAT TET E1aT § | LS FF g1
AR vk feoma ¥ &9 ar W
ST w3 @ @ v g oe
Faq & a1 aee F¢ fqar a0 arfw
gHI ¥ ITIRT H 77 AT, gL I A
TERT g G AT g AET Y A
FT O AT FH AT GG FT 9@ AR
WS Al #T & AT Fw w1 g, AN
F oE § | wifer fond & frad &1
faee 3 <&t § T zAcfemae avex
AT, TAALITG L GHT, SAfF IJTHT
FEATRTEL A1 AT FT AT 4
T & | R 7 Y 753 & 99 35
TAIT §, FAAT T2V FIH § FOAQ FOH
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A1 99 g gnn g | wfee &1 FH
IF FA FT EHIT FTH § FH F79
@A &T | WAL TAT Fg3 & & T@r
o | v ar e fiaqi # aftEga
Fv fife 5 ¥@a faam & gwrgvEs
FI TZ HIELAT AN, IARI AT
qraees  sgfxqmA &1 wiase fqar
RN AT AW g Fg FT TTERIEAT
31 g ST WT T mfee F fond
FIAT NI | WX TG A & g
F3T FH & gafad seaaer gy s g,
¥ zgawr sfaa g awerar M7 fhaga
Far g 5 5w wwar ¥ wofr 1 S
Fa® g5 mied | fam gt & g
@t ' @9 &7 fa7 9% § | qeaee s
W% TreL T TEaT T @I 8 | O
&% foor g B qauE-we W
‘qe wfams v A #I 2R
FfReg &7 91 9@ Q&8 H ¥R
gfeara g1 797 | AT G aF I AEA
# wrgafedi & @A &, g W A}
T =TT Ny e FaE & o
2 AR R W g e fawwr faad
Y TTIT F ANA T & HIA A
G € | & TP A9, 7EF F 9 |
37 3faq @WAdT § | 2,000 TT WA
A T AT I faw I3 IAQ
M | AR TTT § AAT IFFT TE ARAT
AT | IEF GOTEART gHiL [aeTr
F1 30,9¥% TIT FT TFATE ISTT 37 |
foraT woaTs, F3 i § Feae fHar
T IW FH AT ¥E,58,000 To AT
2 faur, fou® & F59 93,99,000 Fo
YA AT &, I A T & | I
faqrr &7 U 1 G sgaeqr § foad
g fadt w1 gaar wfas saa faay @i
“gewar & 7 AfEE e @ oS 3™
@ F qAd § IART F(HN FI A
gt € | T F1H FY Fgar F wAEA
39 59 a1 &1 % & fr afs & o
a1 fafaeee §1 man gafad faady Tsa8

[ 27 FEB. 1963 ]
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EOIN ITHT 3FA Ff FAH AT Tifgd |
3T WA & aE T OMOE e0E
HTHRITA FTAT F1EATE ) T W9 FAT
2, ¥ & E aFA A1 AUy Aifgy
AT gl WerEE 99 W g, F9-
aifeat 1 qadt F1 awg &, v g
MIHT T T FgT FT FAFAT
T §, 7 ST U T aF @I W
A& FTT q9 qF WU F A7 F1 I0A9
ALY F@r S AFA |

ZdT T & A 6T WT A ¢s
B R TaEd F T e )
SHfees qaw & fad qqr g Wraw &
fad a1 mEr awuw & fog s g
@H g § ATFT I FAY & R -
am fear w994, 000 To HiUF
f&a |\ w3 sowr agF &7 W fomr
qE Tq @ T ) AT feEd WA A
§,%8,000 o 3T faai &1 Gar fear
fraar &7 WEw 7 frar A T A
g o

SArRDAR SWARAN SINGH: I might
rise on a point of clarification, Madam,
So far the custom is that so far as
audit reports are concerned, they go to
the Public Accounts Committee and
all these points are thrashed out
there. It has not been the custom
that these points may be raised here
because, so far as the Ministry is con-
cerned, we take a neutral attitude, It
is not for us to defend. There is an-
other forum of the Public Accounts

Committee where all these details are
gone into.

Surr A. D. MANI: It is open to us
to quote the Public Accounts Com-
mittee reports,

Ht  FwegmR AwETEs \-
e - & wedy Y Y a1 & faegw agwa
27 & 97 U7 FE F1E THET TE A
fe A7 qzaQ 9z I E 9F A A
T[T A A | Feerg qO4T glaar F
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[sf faragarT ArATest Ffar
fedr, oY a=q & fok @aC T 2
3T fgwra & 78 Wegeq wrawAs § O
T Al AT gAET w29 v mfgw oAt
feafa a9t gt & 1 afsas wwTILy
FHEN AL FT@A W AOE afsah
HATIVEY FHET FT A7 Al 9% fasqrd
2| STF HIT G HGH F7 HIAT 7 -
qIET AT IUFT TFHCAATT a7 FT FGT
S&LT & | AT 39 g & 97§ g
& &1 Jare g f5 gad waw fawrT &
FAT ATAR & T 19 Tq & 7

(Shri Sheel Bhadra Yajee rose)

sft arefy Q¥ 9% Ty R § s
TRECA [ VG HIAT QN THAAAT §
g W9 fawmr & 87 3830 HE
Ff T &5 F AAT M, I A
=t 7, APFT IEET M a1 FEY F@T
7g =g Ty Y A & Forgent IF 7 w@v
ST OFAT &, L 9% A FAT TE AT
SHFT 9@7 A (GARr F7 HaRy AT
P 97 | TF qFA T qfeA® UHTIEH
FHE T HOAY o 1agR-43 A foe
¥ St g foar & 98 & WMo 9 ug
AT ATEAT § | 79 O F A o W
g ferar gom § -

“The Committee are concerned to
note that thefts of railway track
and wagons on such a large scale
continued for such a long period
and the Railway authorities were
unable to check them. The Com-
mittee are of the view that
such systematic thefts on a large
scale over a long period could not
have occurred without the active
connivance of Railway staff. They
desire that the case should be fur-
ther investigated, responsibility fix-
ed and action taken against the offi-
cials who failed to take due precau-

[ RAJYA SABHA ]

1963-64

tions after the shortages came to no-
tice in the first survey.”

59 IR qIE ¥ grd & a1 77 aar
71 fF wra & aqt aF #@v fFan 7 ogw
avg &1 7ead maw ferEde ¥ Sy
Tt & AT T TF WAE qWHA A A
Fifar F3@ & 1w fgam #f Fiizm
FI L1 WG FT ZATTA T, FHT
s AT | TR AR G FIE TGS
T € | 39 qE AT TAAE I CL Y
7R sgaT afcrm g @19 arar € fF
ag a8 A &, foes sow vl
2, 3% fEATE FAET g+ A=t A&
2, afFA St gR-gie FHATY § ITE
9T g faragrdy T arely § | OF A%
Sz g Tt ot i AR & et Wex
¥ F H SV SIS AT AFAE gAHT
oy foredrerdy femr o & 7 e &y
T & ST 98 ra1a fear qar v fa
forad FuT 78 fovasdr At & 9T
a9t ¥ & € WX 98 TF FEy FHAC
a7 1 A FT FT FE Frav A1 miwaw
RIS AT I9F (@I H15 FTATRN AGT
F 72 M 7 39 feue  fwan w0
&gy ¥ ag AT & {5 919 39 a9 F "W
oy & a1 g FWartat &7 gwg foan
T & T A a7 FHA N &
IHHT IHA FL AT AT Z 1 T A |
T ST § HH gU & Hi¥ 3 foper
ARTEFT ¢ WS AT AT & ug
wgle g € & fF 3 o feRardy
FR-GE FAAMET F FIC T W T
SafF T AR F1 T qEAEAT]
faerdft & ) SrE-a FraTiaAY #1 GEY
FaeaTg fedr & 9T 39& a1 & 5%
IUT T3 wfReT FAederdy o 39 2
T 9% 1 S AT 3T THE § a0
et & fF owee el & ogEera
o & fag g sHwfEr & $ux
foedart = & s, sSfew #ew
@y T § )

1130
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qfed s gFTSET FHE T T g fE
g & fabrw fawrnl & somg ®
FTefsTm 7y & | ofsas wHTsEE
FHET T AT FOE & 49 oy W g
| AT FE g

“The Committee regret to find a
certain lack of co-ordination amongst
the various Ministries of the Go-~
vernment of India. They deplore
the evasive manner adopted by some
Ministries in paying the dues of
other Ministries. This results pot
only in a general decline in the
efficiency of the Government as a
whole, but also causes complications
in the settlement of Accounts, They
hope that Government would look
into this matter, and issue suitable
directives to all the departments.”

T aXE FT W Y aniefere faar
AT B AT FA AvE T AT FIAIE-
Rere 3, wrdar & 1 gafey & e
#oft St @ fqaa w5 2w S #
7o 7 fgam #r srevg 7 2, wg i
A T GA TS ¥ AR A AgTAT
7“'@' %nfg& | We are your eyes. \—,r@-
9% 1T &7 TAdr 6y & 98 9% &w
T A T F § e s |
R =g ST g T T T R ) 39
qE F ATH TIAT ALY q-nga-‘|

Tt awg ¥ =¥ FAEA F 0T
R3o0 WFE T g T fomy W
quWﬁﬂg,ooomﬁiwm%ml
39 avg & W fawrr 7 wzd @
qg & 7 ATH fora THe 3 g &)
H'T\ 28R -%R " 8%,0%, 000 ‘Eqﬁ' FT
FFEE AT At a1 ¥ gEeRE §3
feom T | 59 GYE A9 F A aE T
& forat faega 1 sfem 7 e w
aFar & | 8 g welt off § arden
Fear fF 7 39 oo # 39 99 AR SR
ag g g FE Afey Fogw A

(27 FEB. 1963 ]
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g Fgd § FAA I AAH FE &
faw & 87 & | 99 AT ATAF FY
- St & &1 g o S fr |t e
foat T F1 gT ¥ | e fewew
F gy | S w1 faar, fomsy s
TUHT 9geT Faed g HX fowd fag
HTT FT FAATE (AT T @ 2, Sq* (o
Y AT T99E F 9 g AlEA
TET AT TR & a1 § a8l WT HI
Toa famr B S oo § IR o
g T A Hifwm FAT TMlEy AWK
I F W F wUET AW ATE g
FOW WET B 1 THEG WG T G
ag araeT & fF &S $g Fer oua T
U A WA AT IAY wEE AFT
afgsr ¥ ¥ w19 F |

=t sieraE TSy« STEATITT HE e,
A Wd WA Sfr 7 S 3¢ A
Y FT A g9 @T § aF Ay
¥ IR qOEIR AR TEE q4T
ST | 47T T A g & qae |
T 397 foamr FY aga | @il F R
¥ FE A T9F A [q9 AL F7T
e e FOan | e & o=
g 1% g9k W H 37 7wy o A
= @1 &, AT #19 F1 @ §, 99 99
T IT A AR -3 A
Wa FHafEt F 5w qwdr & e’
g & 9 F1 fFar § sua fau
W wAT § Al afw e
o & foaa 1 FAay & 9F &F
qATTHATE AT FMeq | #HT g =
# ST WA T ATAT, EFT FTA 7T,
SEH AR W & @A FHANEN A
are g § w7 fawr % arr fee whea
W Hfomaw & e o g
TIHT TAGAT FLAT 1A | AT e
BT YT T AN & 3 TR FHATA
A ST AT HATL AT To Hro TITAY
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[t sfrewz o)
F Fqragd W1 Fw A PR sAeT AUE
o famm gw a8 vg A%q | 3T FA-
arfedr F g% ] F1 Faor faar fF 7
T I § AR 28-25 92 T X
ary & foad fac s fasger ot
farwraa 78 #1 afew faqar samr 19
ITY N ATAC AT fovwr | A% W &
g9 | g e wiege W3 & FH-
Ty @ f59 avg g &3 fFar,
o =g Alv Tl o1 s afrag
feur, 5a% @ =% 9ga F, ¥ THzaw
g q~aTe I ATfed |

AT FgT ¥ qeET A Ty % g
F FU § T TS A ATRA qAT8 AT
aifed wT AT A=At 7 YA YEd
I T & AT A W AT | FF AN
aFq s A faam ¥ 9 foeaw gra
F8 FW A0 fagr war § AfFw & saw
ag T =rear g % adt aw A €
T Tt 7A@ A T ¥ oA
afguyz 7% Xaq arga g1 41 g foasy
AEETE FOF Qo Wi § | W A% ¥
AT AfEwgT § AW F AFT T0F AF
oo HI T AT ATRA a9 &I & |
T g A feaswaA W
FE gF A T g, AT g W §
17T FPA 7€ 9T F AT GF q704T
T R | 3F §IF W g a9l § winge,
g7 HiT TR F ST 9T § awEv
faeena ved & B 37 991 7 g7ar £y
ghe ¥ W3 AT T8 G MfEd
A(HT GEHIT FT AW IH AT FH AT |
TS #ET ¥ I Faq ¢ g agw
IAF TN FATAT AT AR, FAR AT
FAT AT ATZA FAT5 AT =TT |
Y WA AT ST § qg TR e F 2w
AFEHTS ¥ qaG T2 grerr A gz T
A AT TATS T AT HIT T0AR,
g, fagre, i mfs st & arv

[RAJYA SABHA]
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AT AT F | FIE A AT AT T A
arfed | 7 gw g & T AT
RET FAT £ A1 agr a¢ fawe &7 w5
FE AL &1 AFGT § | T AT KV gz
¥ gHT 8T 9% AT ATIT TEY FATS AV
ZATY WYY 7 TMIT WA F a9
AT 7 AL TEIATET 7 7AFAr 8 | gH T ARG
¥ AGT W W WY AL ATIA FATH &I
g AAEAAL § | KT FH INEHVA
A FEFT 0T q0EH A AR 2,
femrers & UgEl F1 FEFT ST TF
A AR IFATAFG 7, fwer A%
YA ATIA 9T AFA & AT FERIA q4T
aforg F MT 9EZTET fe et F1 A7 F7FT
TBT TAT AT T & & | A qfvar 77
IZT TER A9 A1 AR & AT 9T TF
AAIT & | 981 T TF AT FEd TET &
fF gae 731 ta €A aqr Qfa,
I A A1 Wy g ST FAr
£ifqg o 77 T 9 W& arag v o
q7g A AR F79 § AL ;W F1 GTHAT
FA¥ T T AT IRV T TIHT AR
q T AT AN FAAT | ATT qIH
s 7z 2 fr faeaw & gedra aF amr
afMqT TS W XSS AGA AL A
A7ET 1 36 Y oV § qHAT § WIAAr
ZiT g AU 7% S AL ST HE
fAger 7 TG TAar § ) wn
AT TF AT ATIA F98T AT Foar
FATE ST =TfET | T q ¥ ISTIHIT
q W A% WY 3T ATEA Tedl qATS
ST =T | 3T A\ T d g R AV
Wy faam &1 gren 71 (0E ¥ wad
HT Fedt aAAT AfET | g 9T A ag
FET AT B o ST Hgy wieT 49 AT
FIATS TF 47 & a7z @x g8 {opar
ST | 40 WE W ag
wrgar § % g7 qax grar 37 gfezr w1
WA Y@ 1 A ML ¥ A% W
At # fwter fFa s anfer
HIT AT STE 7% X faar FEr A0 o
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7T AR ST @ FAAR § ITH
qeaeg § FATA9 F1 H1 AT AR G|
A1 T = g2 | =g A e e
FW F7Q § | § F®fAwT 7 T 57 Twar
I A AT A 1 &% gz § 519 51
T § I7% aXET 9T saanivai 7y
F forar | 57 T 395 FHATET F
St ogfang faedl off 7 g o a8 )
AR A ¥4 wAt 7 Fgy o1 i 9
gfaarg g Far | AR § 98
FAATTAT T AT FRA gF o7 vAN
g @ar 47 fF 9Ty glaad aw
T, #PFA R T g fom <
g1 TUR X FHATRIAL T gL AR
foFag 7@ & fF S ¥ Fwd
SO § AT AE-a<g &1 a1 Aol
g | 7T ag ¥ & fF faw qwEw
Y I g TR A1 gEdAl | A
F faw o & 9T 98qT | WS E
FHAIfEl F FNET TE faad § )
9R—3 AT WA FAAY § | w&
TH IT H GFST 9o, 5o AN HT FET
T @ 9w, 99 % A% aw ¥
FIH AG & @FAT & | WSl GgT W
FHATE & 58 @Y #7 9g 7 &)
afay s 78 e wfgy fw
FAR Y@ FHAT S ¢ 713 g fear
¥ E S F oy @ I
T F FAET AT F T FOwE 99
FT 9T TIAT WGMAT FFAT AT A
¥ arE 9T R @ @ 4 9w &
AT THY ARA H G gH AN A FE
e arEm 9% ¥ aEe W A o,
Y HTT A IuET g faur | &fEA fae
A 7 a8 F% @ fFoaww @y R
AL @l | 3 qE UF 9 & A
g &Y 3T § AR g g ¥ g
AT &, A TS AT FY AT AGF |
ar & Ffrew § v fawrfar £ o4F 7
T & § Fer 97 7 e
A FAA8 § 9 F qaUAR e

[27 FEB. 1963 ]
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frar g | Afew w3y 5 awe-
faae ¥ 19 FTH a0 FHE 90 3!
52 A F9 F73 & W T FHATAT
F1 FE) AHF FH F7AT ISAT § |
Fuw Fae] 7 WY 7g Ty a7 fr Y@
FHAITET F1 WEETEH 7 FEAT
9IAT & AT I9F a1 Il TF TE
frerar & | 1 AN w@=TE F AW E IF -
F1 HHET TTEH A3 (AT & | 97
FHarfal & FAREI FT oagd fRaar
ag wqT & | gafed St fewrar 58w
g, I U7 (FATT FE RV ATIEFAT
g
|

FATR FqAA AT AT A 1T 778 |
Tafy 397 ST ¥ ag agAT T g
e o1 dsgma waT § 97 #1 MRAAR
FORE #¢ F fwe waEh #T @
aifgh, wfra 33 & T @ g1 g
W9 I FT THeHe T § d1 Iq HT
TEHT TT AT & | AT 3 TG § FW
TE M § | HLHA FAC AT QoY
g ¥ FT FT T & IART T IERA
SATAT AT § WV T TATAT FATAT AT E
§ W3 gfma ¥ W F9 § A
AV dAere Ffe & faear Tgar g o
77 A ag Faw & A Aa
¥ g § S ARia § A8 O
Ffd 99 F qarfaw & @l g @
2| zafay it ag AT ifeg &
FAIR #SqAA AT FT TR &
F7 &, {67 wauft an fear wig o

. | P
AT UHo Tho A3 § S Ted
FHATY § 3T A AT c0 T¥ § W
qdf arfeqta & WA § | SAFT AT
Y g7 FaT 797 A 39 & @A D
fodr F12 srrg WY & | X@d wATOA A
9ger ag "ifaa fFar av fF 3 @ ate
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[+ sfre @Toi)
HETA AT d1 9T FT FF W A
ey #1 SR | AR 8 gEear
g fF 9 #1 7 fAear T g 1 T
& 99 TY & TS Aw ¥ wears W
frm, afF S A w9 W fae
ZATE TAo Yo AT H 3 FA FH-
- =7 & MR ST U #09 Yo AT S
gt arfeET & g AT 8, 7 fae 9%
& & | gafay o A= @1 ag =iy
for ar Y SET 9 FT qARAL ] ITF
FTA I [Wa FAAMET F1 a8 FA
faaTa F7 AT F AT GTHTE FT AT
& et #Y St aeqT € IWH A
I &1 AFE & T w5 faarw F7 So7
FT | AT I AW FT @ q9T A4
g 199 7 feme il § @ feme g
qT I FT @A F Y B swig T
faaet & 1

1137

W F gg-ag W9 # 7 e
FFT——Ho Hro, o Fo To—T™:
FaQ WA w@E & 99 F1 A g gfae
I FT AEADFAT & | AR WO "qEq
&T WY §A1 A S/ Far & afy
fedeorg 23t giar &, o) 38 a=
T g & | ¥ 9 939 § ae} 48
FgaT @1 § 7 ave A g wwar @
afy Y@ H#AT AR TR F1 AW qv ag
T g gFATE | A T 9 § R
ﬁ‘l%‘cﬁt—-—é’ro ""‘ﬁ(’,?ﬂ'o fTo %o—?-ﬁ'l‘[‘
g s &y v s fewdra fFar sy
S q59 9T ¥ 0z 39 F1 dHT &S
fearax T @ 47 1 39 93 afs 3
T JT F TG TATSH A I F AT
A FH FO | AT IT FT FE AATIT
81 T 2, 3afee 3 S avg ¥ w
T § 0 IT AT TS AR FrEa”
F1 WTT =6 4 AR F Y aghrad
ITRT ¥ § A1 5T A Ay o fifwdr

[RAJYA SABHA]
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T o AY A ITH g F (A% 59
Y grawrre 3% T @ | 39 g9 | g9
Y ¥ FUGL JTATT I8T% S W@ra !
T W wRE e o S R W
E fFa-famTFTRE 139 TR Fad
A & fededrg 2afam awg g9 AT
T3 & | SO dE F79 F o o e
T g ot smerar g fF fSaar '
q AR & age FL IGH & Y, T
¥ IR S 7 AT T |
ufe d yo wuy dar#¥ a1 oud ¥ UR
9% TIY IR Er N4 | 39 ITE 7
fer aF w7 ¥ETw FLT A T
=g foai s #X. fedeaw gafan
T2 31 averl gy & wfr wew A
7z W1 gamrfs swEEaT famyt
faerr fode sq 8 48 3F B
ITH TS w Ay SN ¥y di-
s faut fr afe &€ 36 w@amE)
# a7 formy sAFr 78 A g1 E
AW T FTH IR AIFQ F FTHT
a3, JfguE yAET faer fowe =@
&6 wFaT g1 H wwaar § fF oS
fagrff aff 17 23 WNuw fFaa
ey & WT 3T F 45 W@ g AR
T8 frata os fod maqid &1 F19
M ¥\ BWIR 9T H WA GE1 Fr
2

Q% AIAAYT a3ey ;o fagrT HaHr
B g ?

=t giteg at e g g
FTIIE | we17ie A W Q@ gar
FIT, Fo dio FH) THT FiaT T |
qrsn faardt far fegve som 2
IR AFT & fAr FY FTH T
TTIAFAT & |

T WTT T UAo Tho Taq
i wAwfol  #1 9@ 9§ ae
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WA wgEar ) A, SHE! WO
Iga A ITHY FFEAT TAE FT
fear | zfz fel Y 18 ggrgar &
T FT T 3FH T JE &Y
W A7 SR GEIAAT AET FET 8
ag wré AT W AR A wA
I mgEar f) g AZT AR
T A A0 g @ o A W
T 3T FE g A fwetry
afed sHyFw fyasr w9 wwe
Pedi® 7 & sa#Y Aimad snfaw
freat arfed 1 afe gar agge s
s 31 foefve faar & sud qia
qE 3 IAF T A FTATYEF ATAT
213\ I N IR @giFar (et
2 UH IARI FIE AT G gHAT

|

CogEd g @z fE J g
™a AT F IJAF F=AT F) Faer
F o =mar qrEwd wwEa arfer
7% 3F gfF W9 7 a3y vEw
% wfey Imy Fuwfat ) aee
W o fergeara § 93 @M § A
IFF Al & far wfus =wat &
UEAIAFAT ¥ | IOF AT A 9T
Famfal & o TET 9 @I
& 3aa of) g9 T F) w@rE 9T TJEU
T 7T 0 ATTIT AT I
aywt F1 MA Ata FfrEieds
¥ OgHAT 9397 & 1 UF AT ITET
Fz#T fagre ¥ frel gfrafedl &
73T & 1 gEY. qw Frraten Ffrafomy
# omgar Rt @l 4w ey
Ffrafadl 7 ogw ST R 3§ avg
ITH HIHT F) QIE GH F T §
gafay syaeqr 73 gy fed fv -
FIfET & TR F qFET H FOATH)
#t #Frar foid & 3 Fee @R
Fere ZAT wifgy 1 Foer ofr ¥ W@
7g qeAT A4l fF Agq a9y aw
1225 RS—§.

[ 37 FEB. 1863 ] 1863-64 *or 1140

WE FAfE Fud g wWEE
ST FTEW A g, ¥ owaar g
f& oo argw &) ud A gw-
@ A T w ) TR FH
Fur Ffeard aw N e g fd 5-
aifer srapAwgr fred & &
ATEAATS QT qgT ¥ gwaray A qQ
F fY | o7 IR Ferfr Fooard o
F foe gat & Fgrfs 7@ HF
gfe guen N fod @, &few
ga T #1 N g FEAEE Y WK
IR WHATE FIAF  WMAAFAT ¢
N A, #F g 7 EfF powh
fragg Fg fear Avag smw-arw
groan | gy a® W FHwmit a
IRGT FIY & 9T ITH IR H)
farerr =73 e fear sraT =nfed foedr
figad o 37w 7 girafedisr
WA 7 W o9 A WF wWEr
fort &1 Ztew? g Aza I W
e ¥ @@ Frar afed o saw
=1 A Ers ® #F frawd agn

9 & 9 wgew ¥ g FA0
Tigarg fF gamd W3 ) ;W
¥ gy faree $eR) 8 #wA wwWIw-
arg fearg ) zafay g o W%
fager #1ag cwwqe ¥ oigd
fo ofers Ja27 Hgw Yoq FAAAT

T fEa gfaag 3@ O A T

for g9 qu Wgew FTAT =;feEd
o wfafaa sef o g9v §3WY
MY T dAET WY WA NE F
Fearfamifed v e &, 9D
TAgft A FTR mET owy AT §
afey N wwav Tz fafew
Faea 7 it Afa N sl #f afe
FdT T AT AT AN EwWTHATR
FT FG N AA TG WAT § 1AW
gfre ¥amesw & A1 WY &
fr zoq W3 Fuwfa g fexdfe-
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[% enrz ah] Teroar e
rhw ¥ ¥ AT FTHFE §
otv w47, e awed F1 N
forare & e #1E Y afead ad ga
¥, offas oftads A am & g
HfT | zofed wi A FIT &
FT QAT §F FTT ATA FTEWATE |
AT ot g g gwev § AN
fefgazr A\ fefawmer afaw av §,
ITFT FARNT T=FT T &) 3fAd
¥ Yd Ao & g fadea s@m
fs 7% fod #ré Sfam swewar
Fife? | @ TvTaT FEq & fy R
& wft @rew ofr 7 g s ew
TaaX 7@ " F@ & F w@eF Y
el feae wor aifed Afew
FF A Hraw A Ish g fF
w3 Ffat # faFrat 1 g
P #YE qoare gresTA Y, W W
FAATY § N Ao F @ § AN
W T AT X T 2, I g 3T
TF AT g | ot waw fad
¥z T ¥ a8 faege w9y Aol
A IEF FTA ST JMEAT TEY @ | ARA
AT AT X T A2 FE & FlwA
fefew aar fefasmer F&Fa a7 s@d
T AL AFAT E | A IA AR F F
T FTEYAS FY SAEAT T TH AGY
R T T T SYF ALY G | @R
ars gfeqr o FHEA faeew wfaea
F O T AW A G < A /T
oY A A AAT AT 1 AT g 4 AR
g for Jwq wA=foay w7 7T AT FY
& g 7 g AR gH e & f e
F A A A A g, SR v
#1 ofta fear } iR sgfaee o
fro THo fro & KT H 95 FT IFN
BT T T, TR W FAAT I
3 7 1@ WY F A6 F A
STAT FETX YMd FASTE mET @
e gad wmay & W SgT SAET
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oAty § AT 39 A7 a9 72 § fF W
F oY a2 7% HHaT E-fefore 9w
7 37 fefRae 99 —3 s7%F @in
Iq19 FY AXg WAG AR FE & |
a Srar e & w1, 9 gy Aw @ F @€
ey ¢ wofad =% o g e,
faeer < zrafaay & a9d oF gt
ey w7 & fR S i F 7 qrafase
IOFT AT AR K | WA F 3 AW
FHATY & AT TR AAEy F AW
IR 397 a1 F AW FAT qIB AT
Ty A Fw FeT Ay TG 13
ATt #7 afma &Y Ie F gw A
F T fepadd § | W JA
&9 et e ST § 1 9 aga
F9 g1 qTar  ¥fFT 99 @A SqRET
FAAT E——aFgr fodlt T@d 9 & Qq
e & 1Y T8 1T Sy ) o
I JAGT FAT F7 q%aT §; qq T
THEYT FT U Tg &L 3T %47,
AN W A IR 9w gw s
FYF ¥ FTATHT AT WT AF ¥ I
fras ¥%q & w7 qrid, gofad A &
&L T FY M AFeAT oAy AR
w3 FAEfAT 3 Faafer 37 g9
&~ 4 FT ATKAT AT 7 FFN
TGT  WAET WEEw 5 fear "
W3 ¥ gy Fvars 0f a9 T g
TFT 999 faqT 717 F77 i% gw 37 Tt
¥ 1 75 Tdi-—gAET gAY AT
HTIFT 6 § FF g7 30 a0 syra } v
JAFT AT &57 2, ITPT WA 4T,
IAFT 3-Z-3 FY A FTE | A { W
197 ¥ fadeT s€ fF fyeaar & a3
¥, T & a1t ¥, giferea & X 7,
FAST AT F1 SFGIL FAT7 F AT 7,
FAETH ATV § AT T AW &, ITRT AT
AAEGTE § IAFTIR AT gy A1fgd |
T G F I3 A1 FAAT & HIT
I {3 a1 tqd F { A A9 A A-
Ffae 7 Te o #T faur § A% w9



I143 Budget (Railways)

TR § T e ¥ frad § afy
gi g § Afwa 3t ug zq gfee 7 o
graar arfgh f ¥od sgafal # @
agfaaa oz fam < 41 ag azfaas
7% faadt =fgd o sad
YA ARy FrAr anfza

TR e faa 7 20w W a1 g,
9T FF{4T 9T 97 § N7 67 0F
WNE ¥ gAd Ty T I FT w0 Gy
@ FW A ZART A9 A 4GR
ghiY 912 13T o=y a3E & 3 g9 e
F1 FG w4 § w=E Aw g gArd
a8 g geaifa e 1 gafed
T AW FT AR QU &0 34T A4,
agY 33 fAa &

t ~

g% wTa § a1g § fRT quw w
*gar § & winge ¥ grwgme av frgar
H S| §F AT FIAITH 70 a9
WI AET A FAT AGS I G
EAT! RaTT F &4TH & 7 qgT HAWT
& W3 AT Agiaw wg A FF &
"% g vdwT = ey ¥ fad
qg TF WIaT 91 37 § F ue g fawr
f w% a0 a7 F0, T/F T I 4Q
g ®7 Bz Tdwe FUT AR Fa Y
qifie w37, 78 T3 WAN 4) & AT
T {REET § FEAT 7@ ¥ A7 5
qifae FRAT g, W #, awi &,
fagre & a3 wrg ¥ @F FF
F w8 Tde F@r § ar fee
@ F oA q T AT Al F o
WA AT TR g F Awd W
ferar & W3 AFT F7 A A ST F
arr fag 2@d & 99 ™I a5 &
g uad gl § Y AR | &
¥ amq o faeg | ‘

Surt B. D. KHOBARAGADE; Madam
Deputy Chairman, the performance of
the Railways during the year 1961-62
and the current year, 1962-68, has
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been, on the whole, satisfactory. I
want to congratulate the hon, Minister
on the fact that during the national
emergency he has been able to handle
increased trafflc to the border areas
without causing dislocation in the nor-
mal] traffic. But I think for this, credit
should be given to the workers and
the members of the staff who have
worked honestly and sincerely without
caring for anything else and through
the Railway Minister. I want to con-
vey my hearty congratulations to the
members of the staff also. The per-
formance of the Railways, both physi-
cal and operational, has been satis-
factory, During 1860-81, freight traffic
handled by the Railways was 1562
million tonnes and in 1981-62 it was
160°5 million tonnes. Thus. there has
been an increase in freight of 2-74
per cent. So far as tonne kilo-
metre traffic is concerned, it was
87,680 million in 1960-61 and in 1961-
62, it increased to 91,218 million tonne
kilometres. Here, there has been in-
crease to the extent of 4-04 per cent.
Similarly, there has been considerable
increase in passenger traffic. In 1960-61
originating traffic in passengers had
been 909 million passengers and in
1961-62 thig had increased to
928 million and thus there has
been an increase of 2'13 per cent.
From all these figures, it is clear that
trafic in freight as well as it
passengers  has increased. The
only question is whether this increase
in the traffic has been to the entire
satisfaction of the Government. In my
opinion, if we consider this question
from the point of view of increased
indust-ial production, there hag not
been any considerable increase in
traffic.

Madam, let us find out in what way
industrial and agricultural production
has increased. During the Second Five
Year Plan period, from 1956 to 1961,
industrial growth has been to the
tune of 81 per cent, and it has in-
creased by seven per cent. in the year
1962 as compared to 1961. If there
has been an increase of 81 per cent
in industrial production then it means
that there should have been a similar
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increase in the freight traffic handled
by the Railways.
there? Traffic increased during that
period only by 5-8 per cent. in origi-
nating traffic. This means that the
remaining traffic was handled not by
the Railways but by road transport.
In 1961-62, this increase has been
comparatively poor because during
this period industrial growth was w0
the extent of seven per cent, but the
freight handleq increased only by
2:74 per cent. It means that there is
still considerable scope for improve-
ment in the handling of freight traffic
by the Railways. This only means
that the Railways could not handle all
the available traffic.

The second question 1s whether the
Railways have handled all kinds of
traffic that was available in this coun-
try. From the figures it will be seen
that importance has been given only
to the movement of coal, steel and
cement. No doubt these commodities
are essential particularly in a country
where industrial growth is taking

- place. For the expansion of industries,
no doubt, these commodities are essen-
 tial. But what about the other com-
-modities? Foodgrains also are impor-
tant, If we consider the traffic in re-
" gard to commoditieg like tea, jute
manufacturs, raw cotton, cotton manu-
- factures, oilseeds, sugar, etc. there is
no increase in traffic in respect of these
commodities. On the contrary there
has been considerable decrease in the
traffic of these commodities. It does
not mean that the production of those
commodities has not increased. Their
production has increased. May I point
from the same figures of the Railway
Ministry that in regard to all these
commodities there has been increase
in production? Now so far as the ques-
- tion of foodgrains is concerned, in
1960-61 80:9 million metric tons were
produced and 5'1 million imported;
and in 1961-62, 79°'8 million metric
tons were produced and 3-4 million
imported. In regard to tea the pro-
duction was 035 million tons in
1961-82 as against ‘32 million tons in
1960-61.

What do we find
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production was transported in 1961-62
as conpared to 78'13 per cent. trans-
ported in 1960-61. Jute manufactures
amounting to -26 million tons have
been trahsported in 1960-61. In 1961-
62 it has been ‘24 million tons. In all
these commodities it is noticed that the
production has gone up. Therefore, it
is quite natural that the Railways
should have handled more traffic in all
these commodities. If we consider the
percentage of the goods produced and
the goods handled by the Railways,
what do we find? So far as food-
grains are concerned, in 1961-62 they
have handled little comparatively, In
1960-61 they had handled 78-13 per
cent. of the tea produced in this coun-
try, but in 1961-62 they have handled
only 68'86 per cent of the tea produc-
ed. The same is the case with all the
other commodities. The figures indi-
cate that the Railways have only con-
centrated on handling coal, steel and
cement traffic and they have ignored
all other commeodities, And if we
consider from that point of view, they
have given more importance to those
areas which produce coal and they are
in U.P. and Bihar. I would like to tell
the hon., Railway Minister that U.P.
and Bihar alone do not constitute the
whole of India. There are other parts
of India also and, therefore, it is very
essential that the Railways should
give greater attention to other areas
and try to handle the traffic in other
commodities, ST

In this respect I may draw the at-
tention of the hon. Minister to the fact
that in my own home town, in my own
district, there have been many com-
plaints regarding the registration of
wagons. The 1local people are not
getting any wagons for movement of
charcoal and tendu leaves, although
they had placed indents or tried to
place indents as long ago as last April
or May. I have drawn the attention of
the hon. Railway Minister by writing
to him and I have also received a letter
from Mr. Z S. Bains, Private Secre-
tary to Minister of Railways, dated
12th November, 1962, in which it has
was
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recelving the Railway Minister’s atten-
tion But since then nothing has been
done, This question was raised again
1 this House and the Deputy Minister,
Mr. Shah Nawaz Khan, was very kind
enough to give an assurance that the
matter would be looked into. The Jocal
contractors had entered 1nto an
agreement for the sale of timber,
charcoal and tendu leaves 1in last May
or June Even though they have enter-
ed into an agreement for the sale of
these commodities ;n last May, they
are not getting any wagons for the
transport of these even after eght
months, in spite of the fact that the
attention of the hon Minister was
drawn to this matter by writing to him
a letter and by raising the question on
the floor of this House These contrac-
tors have no sufficient capital; they are
middle-class people and are petty
contractors. And if their capital 1s
locked up in goods for such a long
time, how can they carry on their
business? The State Government also
was constrained to postpone auction of
forests because the contractors were
not in a position to sell their goods and
they did not have money to bid in
auctions, Therefore, it 1s essential that
the hon. Railway Minister should con-
sider this Tendu leaves are perishable
goods. Charcoal is a highly inflamable
commodity. Therefore, it s very essen-
tial that these commodities should be
transported as early as possible and
should be consumed Unfortnuately,
the Railways have not done anything
to look into the matter Some time we
receive complaints that when the con-
tractors want to register their indents,
they are not allowed to register
their indents, and thereby the
registration in Government records is
shown in considerably small numbers.
This is a question of movement of
commodities other than coal gnd steel;
and if we consider traffic in other
commodities, I am constrained to say
that the record of the Railways has
not been satisfactory

Considering the accidents that have
taken place on the Railways, we find
that in this respect also the record of

the Railways is not a satisfactor)‘ one
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In 1959-60 the total number of acci-
dents was 8,916 In 1860-61 the figure
was 8,808 And this figure rose 1n
1961-62 to 9,184. It means that there
has been an ncrease in raillway ac-
cidents and it does not speak well
of railway efficiency. We should ana-
lyse the causes of accidents. If we
study the figures, we find that the
accidents mainly take place because
of failure of the human element, and
secondly because of failure of rolling
stock Much has been said about the
failure of the human element Mr.
Sr1 Rama Reddy, who was speaking
here today, said that because of reser-
vations for some backward classes, be-
cause of certain reservations for pro-
motions in the Services, there has been
increase 1n accidents. I do not agree
with him Of course, the human ele-
ment 1s responsible, but as pointed out
by Mr Chordia, Dr Kunzru also has
stated 1n his Report that it 15 not so
material and significant

Apart from that, in this Review of
Accidents on Indian Government Rail-
ways, what is the opinion given about
the faillure of human element? I
would quote one or two gentences —

“The analysis into various causes
of accidents conducted by the Rail-
ways shows that non-observance of
elementary rules and precautions
which are prescribed by the Admi-
nistration continues to be the cause
of a large number of accidents”

It says non-observance of elementary
rules, it does not say that they hap-
pened because of the inefficiency of
the staff They happened because of
the carelessness of the staff. Care-
lessnesg ang inefficiency are entirely
different things Therefore, it is not
because of the inefficiency of the staff
that the Railways are employing to-
day and 1t is not because certain per-
sons are being employed due to reser-
vation of posts, or because of thewr
backwardness, that there are acci-
dents. The element of human failure
1s there But it ;s not because of
mefficiency, it is because of care-
lessness, it is because the ordinary
rules and regulations, which any
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ordinary individual, any ordinary hy-
man being can understand and can
try, to follow, are not being followed.
It only means that there should be
greater care and precaution, and all
those people should be asked that they
should be careful and they should not
be careless. If they happened to be
careless, whoever they might be, ne-
cessary action must be taken against
them, and if necessary, any punish-
ment might be given to them. We Qo
not mind. But the accidents on Rail-
ways are not mainly because of the
failure of the human element. They
are mainly because of failure of the
rolling stock and failure of the engines
also. Let us consider the percentage
in this respect also.

In 1959-60 out of 8,316 accidents,
4,793 were because of failure
. of engines and rolling stock-—
That is more than fifty per

cent.

In 1960-61 out of 8,808 accidents,
4,572 were because of failure
of engines and rolling stock-—

+ That is alsoc more than fifty
per cent.

! In 1961-62 out of a total of 9,184
e accidents, 5,104 were because
of failure of engines and rol-
ling stock—That is also more

than fifty per cent.

What does it mean? It means that our
equipment, our rolling stock, our per-
manent way, our engines, efc., are
not comparatively new or are not in
order, and they are failing us. There.
fore, it is very essential that we
should try to have good equipment,
good rolling stock and good engines,

In this connection I would like to
draw the attention of the hon. Minis-
ter to the corrupt methods adopted by
the railway officials while purchasing

the railway stock. The Centry)
Rallway Kamgar Union have
adopted a resolution in a recent

meeting. In that resolution they say:

“Corruptions at the top level
should be eradicated as it is one of
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the chief causes of accidents. As a
result of underhand dealings at the
time of purchases of machinery and
materials, condemned stock is pro-
cured ang the same is issued when
rolling stock is sent for repairs or
assemblage at Workshops. There
have been a large number
of cases when accidents oc-
cur due to defect of rolling stock
coming out fresh from the Work-
shops”.

It means that our equipment and our
material are purchased by corrupt
officials. An allegation has been
made that old stocks are purchased
and re-issued, and, therefore, there are
accidents. Therefore, this union has
extended its support and assured the
Government that it would try to help
the Government to find out the corrupt
methods. The only condition is that
if they report some cases and come
forward to give evidence, they should
be protected from victimisation. If
they are protected from victimisation,
they can give a number of instances
where such things are going on. So
far as corruption is concerned,
I would refer to that later on.

Now, I would refer to the question
of fresh taxation. A sum of Rs. 19
crores is to be raised by fresh taxation.
So far as the distribution of this Rs, 19
crores is concerned, we have to make
an additional contribution to General
Revenues of Rs. 4 crores because of
the increased dividend rate. The bank
rates also have been increased, and,
therefore, if the Government have
increased the dividend rate from 4-25
per cent to 4-50 per cent, I have no
objection. Similarly, an additional
Rs. 10 crores will be paid to the Dep-
rec.ation Reserve Fund, and an addi-
tional Rs. 5 crores will be paid to the
Development Fund. Madam, so far as
the payment to these different Funds
is concerned, I have no objection. But
1 only object that this amount should
not be raised by additional taxation,
because there is considerable scope to
raige this additional revenue from the
existing rates. Only we should try to
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plug all the loopholes. I have already
pointed out that during the past two
or three years no efforts have been
made to carry or to handle all the
avatlable traffic. Except 1n steel, coal
and cement and certain other commo-
dities, traffic has been reduced, and,
thereore, if the Railways make an
earnest effort to handle all the traffic
that is available in the country, 1
think they should be able to earn a
few more crores of rupees,

Then it 1s essential to have greater
efficiency also. In this respect I would
quote from the Presidential Address
of Shri Darab C. Driver to the Coal
Consumers  Association. He  has
stated:

“The present delays are inordi-
nate. It is said that Railway wagons
are on the run only 200 minutes in
every 24 hours and that wagons
spend 5 hours for loading, § hours
for unloading and only 34 hours for
actual running, leaving a balance of
10¢ hours during which they are
detained jn different marshalling
yards ete.”

The President, Shri Driver, has drawn
attention to the fact that out of 24
hours 10} hours are wasted in mar-
shalling yards only. If the efficiency
of the Railways is increased, I think
the wagons also can be made to move
with greater speed and there can be
greater efficiency and we can earn
more freight from the increased
traffic.

Then there is another aspect also.
1f we plug all the loopholes and check
the corruption which is rampant m
Railways, we can raise additional
revenue. My friend, Shri Chordia, has
referred to gne or two instances.

Tur DEPUTY CHAIRMAN: Please
wimd up.

Sarr B. D. KHOBARAGADE: I will
finish within two or three minutes.
There was an instance in which an
amount of Rs. 46 lakhs was lost. The
firm was paid in advance more amount
than the goods it supplied. How the
Railways can pay more money with-
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out receiving goods, we do not know.
The strange thing is that it is not just
one incident. There are a number of
incidents spread over a nurer of
years, ten years. How is it that the
Railway Ministry was sleeping over
all these maiters and could not detect
1t earlier, and we had to lose about
Rs. 46 lakhs? Madam, there are ,of
course, a number of instances, but
because of shortage of time I will not
be able to quote them. I would quote
one instance from this Audit Report
ou Raillways for 1963, page 35:

“18 bills amounting to Rs. 1:69
lakhs were paid to a firm in respect
of supplies which were neither
ordered nor received by the Rail-

way.” I

5 p.M.

No goods were ordered, no goods
were received and even then, the
Railways paid a sum of Rs. 1'69 lakhs.
This also continued from 1951 to 1960,
for ten years, and nobody could detect
it. How could it happen without the
connivance of the railway officers?
And when this was brought to the
notice of the railway officers, what
happened” Only one clerk, who was
checking all these bills, was suspend-
ed—only one clerk. My contention
is that without the connivance of
higher officials, no such thing could
have happened. You have suspended
only one clerk. What has happened
to the other officials without whose
connivance no such thing could hap-
pen? If we check this corruption, we
can add crores of rupees and there
would be no necessgity to levy this
additional taxation.

Madam, I would refer to the ques-
tion of reservation in promotion. This
policy was formulated by the Home
Ministry long ago, about four or five
years ago, and when a promotion was
made by the Southern Railway, some
aggrieved railway employee filed a
writ petition and this writ petition
went up to the Supreme Court. The
final judgment was delivered by a
Full Bench and it upheld the Govern-
ment’s powers to reserve certain posts
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for promotion. Madam, I would paint
out that because certain posts are re-
served for the Scheduled Castes and
the Scheduled Tribes, the efficiency of
the Railways does not suffer, and it
is not because of these people that the
efficiency in the Railways suffers. My
contention is that the Scheduled
Castes and Scheduled Tribes people
are equally competent and equally
efficient. They are second to none in
competence and efficiency. The ques-
tion is that because they happen to
belong to minority communities, they
are not allowed to come up. They do
not get jobs, they do not get promo-
tions. Therefore, T would suggest that
when this policy has been formulated
by the Home Ministry five years
back, when this policy has been adopt-
ed by the Railway Ministry three
vears back and as this policy has
been upheld by the Supreme Court
to be in accordance with the Constitu-
tion, I think this policy should not be
given up by the Railway Ministry,
The Railway Minister should look into
the matter and reserve some posts for
promotion also.

I will refer only to one last question
and that is regarding the recognition
of the Central Railway Swatantra
Kamgar Sangh. As I have already
pointed out, this union wants to root
out corruption from the Railways.
They will support the Government,
and I tell the hon. Minister that they
will do anything possible, anything
within their power, to root out corrup.
tion from the Railways. Secondly, this
union represents mostly Class IV em-
ployees, Shri Sheel Bhadra Yajee has
spoken of problems of Class IV em-
ployees in this House and said that
Class IV employees working as gang-
men were being exploited by the offi-
cers. Shri Yajee just now pointed
out that they are kept as casual
labourers, that they are not even
temporary and, therefore, they get
dismissed from service at any
moment. They have to work for a
less remuneration. When they are to
receive Rs. 2 as wages, actually they
are getting Rs. 1.75, the balance four
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annas being pocketed by the other
officials. If this union is recognised,
it will try to bring to notice all such
cases because this union represents
mostly Class IV workers and it will
try to show how they are being ex-
ploited and how corruption is rampant
in the Railways. This union will try
to help you in rooting out corruption.

The gangmen are being exploited.
When they fall sick, no proper medi-
cal attention is paid to them because
railway doctors are not available,
they are gt the headquarters. The
gangmen are not working at the head-
quarters only, they are working
everywhere, and therefare, if they fall
sick, medical assistance is not avail-
able to them. If they get treatment
from private practitioners, they get
medical certificates and try to get the
bill reimbursed. But they do not get
any reimbursement. Not only that
When they produce a certificate from
the private practitioner, they do not
get any leave. And what happens if
they do not get leave? In spite of pro-
ducing a medical certificate from the
registered medical practitioners, they
are being dismissed immediately. The
doctors at the headquarfers cannot
attend to these gangmen when they
are working at places away from
headquarters. If they fall sick and
produce medical certificates from com-
petent doctors, even then the certi-
ficates are ignored and they are dis-
missed immediately. All these prob-
lems of Class IV employees—the ex-
ploitation is more—are being handled
by the union and it is very essential
that this railway union should be
recognised,

Ultimately, I would only say that
we have been ignoring the class II
passengers. Class T passengers are an
aristocratic people. They can afford
to travel in luxury. So far as class 11
passengers are concerned, no improve-
ment has been made. So far as class
IIT passengers are concerned, consi-
derable improvement is being made.
When the question wag raised in this
Housc a few months ago, the hon.
Minister declared that thev wanted to
continue the second class in the Rall-
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ways, and if they want to do that,
it 1s  essential that they should

provide better amenities and facilities
to the second class travellers. I do
not mind if the facilities available to
first class passengers are reduced
because it is not the first class passen-
gers, but it is, of course, the second
class and third class passengers who
contribute more revenue. I have been
travelling in first class for the past rix
yvears. I find that 85 per cent. of the
passengers of first class are free-class
passengers. They have to pay nothing
from their pockets. They travel in
first class either at the expense of the
Government or at the expense ¢f their
firms. Therefore, what I would like
to urge upon the Government is this.
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While you have increased the ameni-
ties of the first class passengers and
the amenities of the third class pas-
sengers, you have completely ignored
the second class passengers. It is high
time that we paid proper attention to
the second class passengers and 1
would urge upon the Railway Minister
that he should do the needful.

Tug DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 A.nM.
tomorrow.

The House then adjourned
at six minutes past five of the
clock till eleven of the clock
on Thursday, the 28th Febru-
ary, 1963



